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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION No. 613/2022 & Misc Application in Disposed of case no. 57/2015,
IN THE MATTER OF: Ram Milan Sahani Vs State of UP & Others

Compliance of Municipal Solid Waste Management Rules, 2016 and other environmental issues.

COMPLIANCE REPORT ON BEHALF OF MUNICIPAL CORPORATION, GORAKHPUR COMPLIANCE OF ORDER
DATED 09.05.2025

MOST RESPECTFULLY SHOWETH

1. The present Compliance Report is in respect of order dated 09.05.2025 of Hon'ble NGT in Misc
Application in Disposed of Case No. 57/2015, OA No. 613/2022, Ram Milan Sahni vs State of UP and
others. This Hon'ble Tribunal has addressed the issues regarding non-compliance pertaining to Solid
Waste management with other significant environmental concerns related to public health and
environmental protection in accordance with Solid Waste Management Rules, 2016 and instructed the
respondent to file the compliance report within two months.

2. In accordance with the detailed judgement passed by Hon’ble Bench, dated 26.07.2024 Municipal
Corporation Gorakhpur had submitted the compliance report dated 23.11.2024. Now this report is in the
compliance of Hon’ble Bench’s order dated 09.05.2025.

3. It is respectfully submitted that vide present Compliance Report the progress made and the steps
undertaken in compliance with applicable Rules and directions issued by the Hon'ble Supreme Court and
this Hon'ble Tribunal are mentioned herein.

4. It is pertinent to highlight that significant advancements have been achieved in solid waste
management, and a comprehensive overview of the measures implemented, the challenges addressed,
and the outcomes realized with these steps is already submitted to the Hon’ble Tribunal on dated
23.11.2024. The compliance efforts are part of our continued commitment to environmental protection
and public health, and this report serves as evidence of our dedication to fulfilling the legal and
environmental obligations set forth by the Solid Waste Management Rules, 2016. It is also submitted
that the issue raised before Hon'ble Tribunal through letter dated 21.05.2022 by Mr. Ram Milan Sahni,
has been addressed and entire legacy waste has been remediated through Biomining process and 40
acres of land has been reclaimed, more than 70,000 saplings had been planted at the reclaimed land for
environmental conservation till now.
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COMPLIANCE IN VIEW OF OBSERVATIONS & DIRECTION ISSUED VIDE ORDER DATED 26.07.2024

A. SOLID WASTE MANAGEMENT

I. It is humbly submitted before the Hon'ble Tribunal that the duties casted upon the answering
Respondent under Rules 11, 12,15 & 16 of Solid Waste Management Rules, 2016. The progress can be
seen as the total waste generation stands at 434.6 tons per day (TPD), with a processing rate of 435 TPD.
This includes 215 TPD wet waste processed through 09 pit based composting unit of capacity 15 TPD,
one pit based composting unit of capacity 20 TPD and 02 vermicompost pit of capacity 30 TPD each and
remaining 24.5 TPD of wet waste is processed through Community & home Composting. 173.8 TPD Dry
waste is processed through 5 Material Recovery Facilities (03 MRFs of 30 TPD each and 02 MRF of 50
TPD each). An MOU has been signed between Municipal Corporation Gorakhpur and MPCC Khalilabad
to process 21.3 TPD Domestic Hazardous and Sanitary waste generated within the jurisdiction of
Municipal Corporation Gorakhpur. Also, informal ragpickers are engaged in the Solid waste management
services to support their livelihoods. Details are annexed herewith as Annexure1l.

Il. The Respondent respectfully contends that the Municipal Corporation Gorakhpur has remediated 1.96
Lakh MT Legacy waste at EKLA Bandha through Biomining process, Biomining of waste is com pleted in
accordance with SWM Rules 2016. Municipal Corporation has planted more than 70,000 environment
friendly plants i.e. Neem, Gulmohar, Kanji, Jacaranda, Kadam, Shisham, Pakad, kadam etc, at reclaimed
legacy site. Barricading has been done and the whole area is notified as city forest area. Detailed
photographs of Plantation are attached herewith as Annexure 2.

Ill. The Respondent submits that the various type of material recovered from the processing of waste like
compost and recyclables are sold to end users. The quality testing of compost has been conducted by
Agriculture department and they found it suitable for agriculture use/Farming use. This positive
assessment underscores the importance of these facilities in promoting eco-friendly practices and
supporting community health and well-being. The copy of Test Certificates of Compost produced from
wet waste has been attached as Annexure-3.

IV. That as mandated by Rule 19(1) of SWM Rules 2016 Municipal Corporation has setting up a 500 TPD
capacity Waste to Charcoal plant in collaboration with NTPC Vidyut Vyapar Nigam Ltd & plant is under
trial. The work of establishment of 05 TPD capacity domestic hazardous waste Treatment plant in
Suthani village of Sahjanwa subdivision is also in the progress and 70% civil work has been completed.
Waste to Charcoal Plant is expected to be complete by Dec 2025.

V. That as mandated by Rule 17 of SWM Rules 2016, Municipal Corporation of Gorakhpur has signed
MoU with manufacturers of disposable product such as tin, glass, multilayer plastics, packaging, brand
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owners who introduce such products in the market for providing financial assistance for establishment of
waste management system. Details are annexed herewith as Annexure 4.

VI. That as mandated by Rule 15 (a) to (zk) of SWM Rules 2016, Municipal Corporation of Gorakhpur has
identified 355 Ragpickers and 20 informal waste collecting Units for facilitation of their participation in
solid waste management through Material Recovery facilities. Municipal Corporation has also formed 15
Self Help groups for door-to-door collection of waste. Project Officer District Urban development Agency
and SBM Division of Nagar Nigam coordinates with these groups. Groups are trained to dispose their
collected waste in supervision of Sanitary Inspectars. Municipal Corporation Gorakhpur provide PPE kits
and identity cards to the members of these groups. These group members also engaged in the collection
of user charges from waste generators through digital mode. Corporation reimbursed 80 percent of
collected user charges to the members of these groups for their economic upliftment. Details are
attached herewith as Annexure 5.

VII. That as mandated by Rulel5 (zf) of SWM Rules 2016, Municipal Corporation of Gorakhpur has
framed by laws and prescribed criteria for levying spot fine for persons who litters or fails comply with
the provisions of SWM Rules 2016 and delegated powers as required by Rule 15 (zf). Copy of Bye laws is
attached herewith as Annexure 6.

VIIl. That as mandated by Rule 19 of SWM Rules 2016, the operator of Solid Waste processing and
treatment facility, has designed the plant as per technical guidelines issued by the CPCB and the manual
on solid waste management prepared by the Ministry of urban development. The operator has obtained
necessary approvals from UPPCB too. Approvals and authorization is attached herewith as Annexure 7.

IX. Municipal Corporation of Gorakhpur has prepared a solid waste management plan and strategy on
Solid Waste management as per state policy for ensuring compliance with Rule 15 (a) to (zk) of SWM
Rules 2016 and the directions issued by Hon'ble Supreme Court and this Hon'ble Tribunals. It is also
worth noting that approximately X8 crores has been collected as user charges for door-to-door solid
waste collection during the period from April 2024 to June 2025.

X. That Municipal Corporation of Gorakhpur has notified through various newspaper, banners, flexes
that burning of waste on land including on landfills sites is a prohibited activity and violators shall be
liable to pay environmental compensation of Rs.5000/- in case of simple burning and in case of bulk
waste burning is Rs.25000/-.An amount of 93 lakhs has been collected through 'Polluter to Pays' fines
during the period from April 2024 to June 2025 . Records are attached herewith as Annexure 8.

1 v
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XI. Furthermore, under the Swachh Bharat Mission (SBM) 2.0 Urban, National Clean Air Programme, the
Municipal Corporation Gorakhpur has constructed C&D Waste Management plant of 50 TPD capacity
and Green Energy Animal Crematorium. Municipal Corporation has constructed 10 C&D waste collection
paint for collection of C&D waste. Municipal Corporation has also established 8 RRR (Reduce Reuse and
Recycle) centers. This comprehensive approach underscores the Municipal Corporation Gorakhpur
commitment to sustainable waste management and environmental protection. With above interventions
Municipal corporation Gorakhpur has achieved Five Star rating in Garbage Free City star rating, Water +
certification and secured 4" position in Swachh Survekshan 2024 in all India and 1* position at State
level. At National level Municipal corporation Gorakhpur already achieved Fourth Rank in National Clean
Air Programme. A copy of above-mentioned achievements is attached as Annexure-9.

XIl. That the Municipal Corporation Gorakhpur is continuously working towards achieving optimum
waste management as is committed to environmental protection and public health protection.

Xlll. That It is further respectfully submitted by the Municipal Corporation Municipal Corporation
Gorakhpur is hereby undertakes and duty bound to comply the orders of the Hon'ble Tribunalin its letter
and spirit to protect and improve the environment.

Date: - 28.07.2025

Filed By: -

Municipal Com

o5
Mur@ﬁorpo& ngﬂ‘f




548 Annexure- 1

Gorakhpur Municipal Corporation Brief Profile

Population
2011 Census: Current:
770772 965777
Household 193155
No. of Zone - 10
No. of Wards - 80
Total Waste Generated (TPD)- 434.6 TPD
Wet (TPD) Dry (TPD) Domestic Hazardous & Sanitary C&D Waste (TPD)
(TPD)
239.5 173.8 21.3 43.4
Door To Door Collection (%): 100 Source Segregation (%): 81
Mechanized road sweeping: Yes, 3 Existing (1 owned, 2 outsourced)
1. Collection & Transportation — ULB
Wards I 80
By the ULB (In-house)
Total Workers- 5275
No. of Vehicles- 452 (239 Compartmentalized Mini Tipper & 110 Tricycle for collection)
2. Processing Facilities .
WET DRY C&D TS Domestic Hazardous waste
12 Plant Remaining 24.5 TPD o
(09 Pit Based 15 TPD each, 1 Pit Based 20 TPD, processec? by Home MRES 3 Blant (200 TPP B ) ) )
i ) , (2 MRF 50 TPD each, 3 MRFs| 3 Plant 1 Plant operational) MoU with MPCC (Medical Pollution
2 Vermi 30 TPD each) composting and Community . i i
Composting 30 TPD each) 1. Laaldiggi Control Cqmmlnee Khalilabad) for
2. Chargawan Disposal of DHW.
Capacity- 190 TPD Capacity- 60| Capacity- 50 |Capacity —400 TPD
Total - 215 TPD MLD PD
3. Under Construction Plants
DRY E-waste Domestic Hazardous waste Animal Carcass Plant
Waste to Energy 500 TPD by NTPC Under Construction - 10 TPD Operational
: S Proposed-5 TPD
Completion Timeline: December 2025




City Facilities: Material Recovery F2cilities (Total Capacity- 190 TPD)

Plant Name Plant Type Ward Number Ward Name Capacity (TPD)
1 Neta Ji Subash Chandra Bose, Bilandpur Khatta 66 NETAJI SUBHASH CHANDRA BOS NAGAR 50
2 Material Recovery Facility Mahewa 38 KANHA UPVAN NAGAR 30
3 BRD Medical College MRF Material Recovery Facility (MRF) 2 BABA RAGHAV DAS NAGAR 30
4 Material Recovery Facility, Lal Diggi 44 BASANTPUR 50
5 Material Recovery Facility Bhairopur 1 MAHADEV JHARKHAND| TUKRA NO. 1 30

Bhairopur, Mahadev

NETAJI SUBHASH Material Recovery Facility . - :
CHANDRA BOS NAGAR Kafeus BRD Medical College Lal Diggi, Basantpur Jharkhl\lagdiTukra

L Ll LR
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City Facilities: C&D \¥zste Collection Points

Type Ward Name Ward Number Area Name Landmark
1 C & D Collection Points BASANTPUR 44 Basantpur Awasiya Colony Lal Diggi GTS
2 C & D Collection Points BANDHU SINGH NAGAR 55 Bandhu Singh Nagar Ilahibagh
3 C & D Collection Points MAHADEV JHARKHANDI TUKRA NO. 2 7 Maurya Tola TB Hospital Gate, Nanda Nagar
4 | C&D Collection Points BETIYAHATA 26 Sardar Bhagat Singh Chowk Overhead Water Tank
5 C & D Collection Points SALIKRAM NAGAR 35 Salikram Nagar Sector 3 Pappu Katra Gas Godown
6 | C&D Collection Points GULARIHA 30 Gulariha Primary School
Vehicle Stand, University
7 C & D Collection Points CIVIL LINE DWITIYA 72 Paidleganj Chowk
Lal Diggi GTS | U:\’fvf;'iﬁys?h”odv’vk BETIYAHATA Pap‘é‘;ﬁm Gas

L _,
sl
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ﬁ GPS Map Camera <

_ Uttar Pradesh, India
B ted Ploor, Wlanklsrol N 91, Artit - Prrk B, s Rara Prasesd Bivenil Paik. Kevws Ragh Cobey furakingar, Utnr o i pur, ades| G i s
B st o : Loma « Gorakhpur, Uttar Pradesh, India

d, Amina Nagar, Vishwakarmapuram, Gorashour, Utiar

3.360567



TB Hospital Gate, Nanda Nagar

Gorakhpur Uttar Pradesh, India
Pexp+8wc, Nanda Nagar, Gorakhpur, Uttar Pradesh

273008, India

.,IT v rf

o _,{_‘ Lat 26.748369° Long 83.437584°
0009"3 /-\ 28/02/2025 03:07 PM GMT +05:30

A

City Facilities: C&D \¥aste Collection Points

lllahibagh, BANDHU SINGH NAGAR

GULARIHA, Near Primary School

5 " [ 6PS Map Camera
Gorakhpur, Uttar Pradesh, India
Q84v+m8, Lala Toli, llahi Bagh, Gorakhpur,
Uttar Pradesh 273001, India

% Lat 26.757086° Long 83.343955°

Check In

Bangai, Uttar Pradesh, India

. Rcg5+j5, Bangai, Uttar Pradesh 273013, India
¢ Lat 26.825429° Long 83.408225°

01/03/2025 01:24 PM GMT +05:30




City Facilities: C&D Waste proce=sing Plant (Total Capacity- 50 TPD)

Ward Capacity
Plant Name Plant Type Number Ward Name (TPD)
C & D Waste Processing
1 |Construction & Demolition Waste Plant Mahesra Facility 10 MADHAYV NAGAR 50

C & D Waste

; s C & D Waste finished Products
Processing Facility

C&D Was te Processing Facility
Copacity- 950 TPD

¥ ﬁ GPS Map Camera

Gorakhp Uttar Pradesh India ® :

TG arakhpur, Gomkhpur, Uttar Pradesh 273007, i

5 30

w0




City Facilities: Pit Composting (Total Capacity- 215 TPD)

Ward Capacity
Number Ward Name Plant Name Plant Type (TPD)

10

11

12

85

44

72

66

26

79

10

25

80

72

19

38

BANDHU SINGH NAGAR

BASANTPUR

CIVIL LINE DWITIYA

NETAJI SUBHASH CHANDRA BOS
NAGAR

BETIYAHATA

CIVILLINE PRATHAM

MADHAV NAGAR

GIRIDHARGANJ

RAPTINAGAR

CIVIL LINE DWITIYA

GOPALPUR

KANHA UPVAN NAGAR

llahibagh WTC
Lal Diggi WTC

University Chowk WTC

Vermi Composting, Bilandpur
Khatta

Betiayahata WTC 02
Chakbandi WTC
Mahesra WTC
Girdharganj, Jharkhandi WTC
Sports College WTC
DDU Zero Waste Campus WTC

Sahara Estate WTC

Vermi Composting Mahewa

Waste to
Compost
Waste to
Compost
Waste to
Compost

Waste to
Compost
Waste To
Compost
Waste to
Compost
Waste to
Compost
Waste to
Compost
Waste to
Compost
Waste to
Compost
Waste to
Compost

Waste to
Compost

Old Kuuda Padav
Lal Diggi GTS

Vehicle Stand

Neta ji Subhas Chandra Bose
Nagar

Aayukt Aawas
Vending Zone
Maheshra Charging Station
Jharkhandi Mandir
Sports College
DDU

Sahara Estate

Kanha Upavan

15

15

15

30

15

15

15

15

15

20

15

30



Near Sports College ,
Rapti Nagar

City Facilities: Pit Composting

llahibagh, Bandhu Singh
Nagar

Aayukt Aawas,
Betiyahata

Gorakhpur, Uttar Pradesh, India
fermna Colony, Betishata, Gorakhpur, Uttar Pradesh 273007,

Long B3.36637°
01:68 PM GMT 30

e _

Kanha Upvan Nagar

Chakbandi, Civil Line
Pratham

Gorakhpur, Uttar Pradesh, India
hBE, @azipur Khurd, Gorakhpur, Uttar Pradesh 273001,



Sahara Estate

Neta ji Subhas Chandra

Bose Nagar

[ D T —
[ =] =

. Bajandrs Sagan

City Facilities: Pit Composting

DDU Zero Waste

Gorakhpur, Uttar Pradesh, India

POwj+f48, Paidleganj, Gorakhpur, Uttar Pradesh 273001, India
Lat 26.746625° Long 83.380639°

05/11/24 01:45 PM GMT +05:30

—
a “ n GPS Map Camera

Gorakhpur, Uttar Pradesh, India
RB2X+MBP, Maharipur, Gorakhpur, Jangl Bahadur All, Littar Pradesh 27. 7, India
§ Lat 26.819099°

PM GMT +06:30

University Chowk

Gorakhpur, Uttar Pradesh, India
Q93m+27r, Kawwa Bagh Colony, Gorakhpur, Uttar Pradesh
| 273009, India
Lat 26.762876° Long B3.382468°
06/11/24 01:00 PM GMT +05:30
3 =i L=

Near Jharkhandi
Mandir, GiridharGanj
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NTPC Plant Construction Pictures




NTPC Plant C&Bifuction Pictures
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Annexure- 2

Plantation at Ekla Bnadha legacy waste Remediated Site
3 |




Check In

Gorakhpur, Uttar Pradesh, India
PBjw+x28, Near Navya Motors, Uttar Pradesh 273016, India, Gorakhpur,
Uttar Pradesh 2?‘.:01u India

Gorakhpur, Uttar Pradesh, Indla
PBjw+x28, Near otors, Uttar F'faoem
Uttar Pradns.h
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UltraTech Cemont Limited -Unit Dalla Cemont Works

AFPLASTICWASTEIaunpur) receipt details from 01.03.2024 1o 103208 . - N
Waighment .J nE_m.:. 1 .rm.z..w___ﬂ_.. T Ly Lorry TruckManen Aot . ,
slip upica WL Slip Number PoNo. SUPPLIER NAME | Numisor B ﬂ___ﬂﬁ_« Recoint dote| Number menahe  OFH M.
. ——— e —— ,.,— S e a
| 01032004 | 2401046967 | 8270001129 ECOSTAN NFRAPVT.LTY. i 1683 | 26.2.2071 n 73052002 | UPGLATLIM | F T 3
{ 01032024 | 240104699 | 8270001129 TCOSTAN INFRA PVT. LTD. 1652 | 26.02.2024 M0 ¢ 46 G20024 1 JHOBARMAAS . ra
1 01.03.2024 8522004167 8270001129 |ECOSTAN INFRAPVI.LTD. 16560 28.02.2024 7 ; 2@LY2024 ) UPGRUTATIA L2040 F
02032024 | 2401047072 | 6210001129 _|ECOSTAN INFRAPVT. LTD. 1650_| 26022004 312 | 26.C22024 | UPGAATS5ES 24340 75
[ 02032024 | 240104691Q | B270001129 ECOSTAN INFRA P\T. LTD. 1660 | 29.02.2024 139 29.02.2024 | \PAL12004 30240 e
02002024 | 2401047073 | 8270001128 |ECOSTANINFRAPVT.LTO. 1658 | 28.02.20241 314 26.02.2024 | JH03AMTI42 | 23350 L SR
03032004 | 2401047145 |_ 6270001128 |ECOSTAN KFRA PVT. LTD. 1859 | 29.02.2024 138 20.02.2024 | LP61BT2563 e <
05032024 | 2401027181 8270001726 |ECCSTAN'NFRAPVI.LTD. 1673 | 01.0320z4; 316 | 01.03.2023 | LPOIETS 57 | BT
05032024 | 2401047175 | E270301122 ECOSTAN:NFHA PVTLTO. ©1672_ | 01.03.20041 395 019102024 | HPEARTINSY : ST
05032024 | 2601047098 | 8270001120 |ECOSTANINEIAPVI.LTL. . 168102032924 318 | _0293.202 | sAC3NNzAAT
DE032024 | 2451047007 | 8270001123 ECOSTANINFAA PVT LTD. 1680 | 02.03.2024 7 02032024 JHTIAM 24 AT S
06.032028 | 85240C4524 | 6270001129 |ECOSTANINFRA PVT. LTD. 1601 02 03.2024 1 02037024 | JPEABISI32 27920  Ii:
T 06,03.202¢_| 2401047227 2270001123 CCOSTANINERA PVILLTO. 1698 03.03.2021 322 Cau3.s02= | UPB-SIGONE - 26405 | 5 TR T e
T 08022024 . 2401047225 5270001129__|ZCOSTAN INFRA 9V, LTD. 1685 | 03.03.2024 321 D3N3 2024 UPCA T30 |
U7 Daonze | 2401047410 @ 8270001129 ECCSTAN INFRAPVILTO. 1609 | 04.03.2024 79 (207 7024 UPTOGT ¥ 1,
TOTC32 | 6524004582 | 8770001129 IECCSTANGNFRA VL LTOD. 1697 | 0303.2024] A 00.03,2024_| UPB2. Tis e
07.00.2024 | 8523004582 270001129 [ECCSTAN _znm.».““ﬁ. LTD. 17C0 04.03.2024 o 0102 7074 | LSEaATIN ——
07.02.2224 | 2401047455 5270001128 ECOS™AN INF=A BVTLLTD. 1701 04,03.2024 [1] 01 43 2024 ._ UPE2- Mot :
02 03,2074 | 22010472<% | 8270001129 1ECOS AN NEA PV LTD. 1711 { 06.03.202¢ 638 . 06072024 [ UP/OVTIIZ 5
OE D 2o | 6522004552 | 6270001128 |ECOS AX N=RA PVI.LTD. | 1705 | 05.03.2022 10 ¢ SR 03U VPBITTCES
0A 03.2024 £524004503 8270001122 IECOSTAN INFRA PVT. LTD 1704 | 0503 2024 1657 £5.02.9022 ' LPAMT. S
53512004 | 2461047589 | 8270C01129 ECOSTAN INFRA PVT. LTO. 1711 | 0703.2024 181 6732524 | JPT3G: 2740
To0a2004 | B5240GAres | E270001129 SCGSTANM INFRA PVT. LTD. 1714__|_07.03.2024 182 07.03.2C74 | UP7: 572518 .
11032074 1 2e010a7727 | 62700G1129 ECOSTAMINFRA PVT. LTD. 1726 | 10.032024] <41 10.03.2024 | .!=-ONT11823 .
T 13032022 2201047748 8270001129 |cCOSTAN INFRAPVI.LTD. 1725 10.03.2024|  186C 10.03.2024 | UPB4ETR448 )

(31022006 | 2401047759 | 827€001125 ECOSTAN INFRA PVT. LTD. 1728 | 11.03.2024] 140 11,03.2024 | UPS18T2562 | s o
7032024 | 2401047732 _|_ 8270001129 |ECOSTAN INFRA PVT, LTD. _ 1723 | 10.032024] 1858 10.032024 | CGOA~ D334 Jaueyur
11.032024 2401047742 8770001123 _|ECOSTAN INFRA PVT. LTO. 1724 10.03.2024 16569 10.037074 & CROAP-0G "

12.03.2024 2401047824 8270001123 [ECOSTAINFRA PYT. LTD. 1734 11.03.2024 Jz7 1103.3028 | UPzaE b
12033024 | 2401047613 8270001129 |FCOSTAN INFRA PVT. LTD. 1735 | 11.03.2024 328 1* 0% 272 1 JHCAAND fos :
72.03.2024 24C1C47825 $270001129_|ECOS TAN INFRA FVI LTD. | 1736 _ | 11.03.2024 o I R i T Lo TR :
12032024 | 2401047337 _{_ 8270001129 |ECOSTAN INFRAFVT.LTD. 1733 _1103.2074 T R R T I 5
12.03.202¢_| 7401047235 | B2700J1120 |ECOSTAN INFRAFVI.LID, 1732 | 11.032024] _ 397 1103 juce . LPRaeTas ] - o
12.03.207¢ | 2¢01047232 | 827000112 ECOSTAN IFRA PVT.LTD 1712 | 00032024 _ a0 | eroyas LTS | L e
13.03.2024 | 2401047895 70001128 JECOSTAN INFRA PVT. LTD. 1744 | 12032024, _ 143 | 1AUIJOSE L UPBAMIAsK o s e
13.032024 | 2401047885 | 82 ECOSTAN INFRA IV, LTD, 1743 | 12.012024 13200 2004 . UDBIATIeTE T S 13 B
13032024 | 2401047883 5270001123 |ECOSTAN IMFRA PVT. LTD. Ti7az_ | 12032024 33 1TRICI2020  JHOMAAL 1 - :
|_13.032024 | 2401047882 8270001124 [ECOSTAN INFRA PVT, 330 | 27002021 7 JHC3IAN 1] e Y el .
12.02.2024 2401047819 | 8270001129 |ECOSTAN INFRA PVT. L] L R o R i F T T
74.03.2024 | 2401047984 1 6270001128 |ECOSTANINFRAPVT. L T ise2 T iamadecs T e iaTyaer | e o = e
15.03.202¢ | 2401043006 | #270001129 |ECOBTANHFRAFVY.L] T R . oy

?.ll' - Illl}-,
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UltraTech Cemont Limited -Unit Dalla Cemant Works

nf AFPLASTICWASTE(Gorakhpur) recelpt details from D1,02,2024 to 29.02.2024 _ o
_ =
Welghmont i Challan Challan | Loery Rocaipt Lorry TruckMingon Mot SN
! stp uploa | "™ SUP Numbor Po No. mcw_u_._mmz)v“m Numbor iy Numbor [Recolptdnto  Nuwmhar  vomaht GRN k-
01022034 | 2401044569 | 8270001081 _|ECOSTAN INFRA PVT. LTD. 1210 | 01-03-2024 77| 7 2008 1UBRar puéne | 0 e e
Dad’s TAN INERA P\, LTD. 1200 | 01-02.2024 A78_ | U008 | LR, f T I I T L e A
0 TAN INFRA PVT. LTD. 1267 01-02-2024 479 01-022024 [ UPSIRTIN% | 20810 5120 Lo 4hy 1y
FAN INFRA PVT.LTD, 1206 | 01.02.202/ anl 01012021 | UPGABTS250 | 32400 [5120545300 .
TAN INFRA PVT, LTD. 300 02-02-2024 1040 02-02-2021 | ooo._‘v.uol_ﬁh. 34310 1512
02-02-2024 401044867 8270001081 |ECOSTAN FAN INFIRA FVT_LTD. 1293 01- ~02-2024 104 O__.a.u.mau.- — HUFGABTH7SY | 31680 n.lm__.u i*
0302.202: | 2401044646 | 8270001081 |ECOSTAN INFRAPVT LTD. 1207 1" 02.02:2024; 102 _ | 022 2024, “ PGB 260 | 12 €R6 T
03.02-2024 2401044649 ECOSTAN IHFR IASVT LTD., 1200 . 02-02- uou,_ _m L ".ﬁm '
,_0302-2024 | 2401043647 nnom_w.u INFRASVILID. (1204t 0142.2024) T as0 G1.07-264 230
{©302-2024 | 2401044653 TANINSRATVTATO 1200 | U2%02.2094! 4Bz 1 02 .L... i L A
| 0302-2024 | 2401044639 N INFIRA FVT. LTD, 01| 02:07-2021 W01 | oeracua | ,._ Jaguou
| 03.02-2022 240104266 ECOSTAN INFRA PVT, LT0, 208 02-02-2024 103 0207 .? 24 JECIRTIDAE | im,. 1
{ 0402-2024 | 2401044687 | ECOSTAN INFRA PVT LTD 308 02-02-2024 106 L ASBT7240 ] 10, _‘_”_. Ees
0402-2024 | 2401044767 ' 5270001081 IECGSTAN INFRA Mﬁ .qw_ __u”m uw;;.»ag _._uaq mnﬁw ww s, hi. i
04-02-2024 | 2401043631 8270001081 _|ECOSTAN INFRA L0, 13 -02-2024 86 | Szui 0 i RUR AR :
03-02-2024 | 2401044742 | 8270001081 |ECOSTAN iNFRAPVI.LID. 1318 | 03-02-2024| 1763 0302- m, 2 I_La.,mwul.ulmﬂn__.lu...%l— 31207 ?_u_o .oo.iadtr..
05-02-2024_| 2201044829 270001081 [ECOSTAN 'NFRA PVT. LTD, 1307 | 02-02-2024 105 B 02:2024 | 1 ..,..S...: I
v D5.02-2022 2421044713 B270001081 |ECOSTAN INSRAPVT, LTD 1304 02:02-2024 ALE SR - i
D5-02.2024 | 241044716 | 8270001081 |ECOSTAN INFRAPVT LTD, 1303} 02:02-2024 3 J . :
0502.2024 | 2301044783 8270001021 |ECOSTAN INFRA PVT. LTD 1306 _{ 02-02-2024) o e~ .
0502-2024 | 2401044786 | A2/UC01081 (EGCOSTAN INFRAPVT LTD. 305__1 _02:02:2024/ i L LT
DS-02-7074_| 2301044757 | 8270001081 |ECOSTAN INI RAPVT. LID, 300 | 02:02.2044 ,.. VB Souny | A e -
05-02-2024 | 2401234762 8270001081 [ECOSTAN INFRAPVT. LTD. N9 __1_03.07:-2024 24 IHCIALINAZA BARAL M._n ~..... -
05-02-2074 | 2401044763 | 8270001061 |EGOSTAN INFRAPVT. LTD. 37| 63.02.3024 F%.uﬁlu...ww i 32673 .m.. ]
05.02-2C24_| 2401044811 8270001081 |ECOSTAN INFRA PVT. LTO. 1396 | 03:02-2024 ; fzm.mﬂ.._ % |_75€50 Tt .“J- -
05.02:2024 | 2401C44838 | 6270001061 |ECOSTAN INFRA PVT. LTO. 192 “wﬁﬁm_ LEBTISTS | 7 Z ﬂ.. 51 a\Hf,..r ‘
08-02-202: | 2401044844 | 6270001081 |ECOSTAN INFRAPVT.LTO. 1339 02-208 s, o3 R0 S A e
05.02.2024 | 2401044613 8270001084 _|ECOSTAN INFRA PVT. LTD. 1928 | 03-02.2024 ACTAR'IEZ0 | SR7er_ 0 €123 N
128 TAN INFRA PVT. LTD. 1320 03.02.202 DIANIZIBS . PR T e L iTH LT e
06-02.2024_| 2401043814 | 8270001081 'ECCS : : :
VT, LTD 1324 03.02-2024 ETRIRT CO L TUNN B '
0n0z-2024_ | 2401044858 | 8270001081 |ECOSTAN INFRAPVT,LTD. : _03.02:2024} o A :
. - e T AN INFRA PVT, LTO. 1J62 05-02-2024 | LA a s ﬂ.r [ 7
00L2-2024_| 2401044769 | 8270001081 |ECOS o oot ALh i e
0£-02-2024 2401044770 8270001081 __|ECOSTAN INFRAPVL. LTD. d.m,..l.i....lulawow.s. e A ey .._..J :
00-02-2023 ~§9§o 8270001081 mnom.a:%mgs _.w L : 2021 e ,,:-n Ll U e z
0702.2024 | 2401044902 | 3270001081 [ECOSTAN INFRAPVI, S ppta 4% 1 G0 :__ 2 | a1 2L 1
FRAPVT.LTD 13 L .ou.no?. JHOAAAN2ST | 31280 v_uctm ..E.-.r!.:it;x
=200 2401¢ 8270001 COSTAN IN LLTD, : wavanzsy | 31280 5 4
07-02-202 HeTES 7 OSTAN INFRAPVT,LTD. | 1330 | 0% 03:00-7074_| UPCAA o8BGS CADEC SRR L
01.02-2024 01044817 70001081 [ECOSTAN z_"wb PV, L1D. J44__|_0d 408 TUT05 02024 | UPGACT Gt . ¥ Tae | oo
07-02-2924 2401044894 £2 3 AN 5 { . 11 05.02.3)24 m UPBBTBINE | 27 i i _F...r e .
06-02- 1 on.“_ 70001061 |Ei ﬁn)! ] 374 __| s 3 06:02.2074 | UFGINI 8751 | 29810 312049 350 7
022024 I 51 ] AP0 | 05022024 | JHUIANGIe6 ﬁl‘.f.a?_ S
— 2024 A INE 1.1 §7__|_05:02:2024] _BOD | par.nn.vina T aasGera | v ony T izainmad L T
o~

e
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08:02:2024 | 2401045083, ] 5270 ECOSTAN INFRA PVT LTD. 13 502-2024] ¢ N o
on0s o2 | —Sieiciseoi—|iorotmoot eCoST bem Py L0 —— e | B d - L i
08:02-2024 | 24010449804 527000101 __|ECOSTAN INFRA PVT_LTD. Taga 1 0BG 2004 1) e 2 e
|_09-02-2024 | 2401045107 8270001081 _|ECOSTAN INFRA PVT. LTD. 1370 1 0a.C2-2024 =M . .
%M.m_uah“ wuw“ﬁwmmw uw.ooa“% ECOSTAN INFRA PVT. LTD. V365 T 06002034113 | 260 T N Lt
= 827000 ECOSTAN INFRA PVT_LTD. _ 1367__| 06-02-2024 353 CC012-2824 :t?nx_ﬂram‘__,“ nE TnL
00073054 | Sa010e 1y paouiont_[ECOSTAN INFRAPVT.LID. 68| On.02:2006 802 | 06002571 1 UFOGANTIA | /g nize
09:02-2024 | 2401045153 unaoo“ﬁ_ Mmmm.E. 1300 | 05022084 03 L kot JHOIAMEBOS | 30,110 51285000001 11 i tenns
..ga 240101527 w.ﬁ).}__ INFRAPVT.LTD. 1371 06-02-2024 1848 QM-G.W.» Onmca__ura.aash 28.370 —....6- x_ FEGE EnEAYIe
279 | 8270001081 |ECOSTAN INFRA PVT. LTD., 1373 | 06-02-2024 1050 06.02-2024_| CGOAPHI5G | 32 900 | i,
09-02-2024 | 2401045300 270001081 _|ECOSTAN INFRAPVT.LTD. 1372 | 06-02-2024] 1649 06 £2:2024 | UD6Ak 5118 | 29 780
10-02-2024 2401045289 8270001081 /ECOSTAN INFRA PVT. LTD. 1366 | 06.02-2024 14 6 02 2024 | TR e
10-02.2024 | 2401045261 | 8270001081 |ECOSTAN INFRA PVT.LTD. 1387 | 07-02-2024 357 0/07-7C7:
10-02-2024 | 2401045272 8270001081 [ECOSTAN INFRA PVT. LTD. 1987 | 0a.02-202% i 08-07 uS
10-02-202d | 2401045288 | 3270001081 |EGOSTAN INFRA PVT, LTD. 1964 | 07.02-2024; o3
10.02-2024 | 2401045280 | 8270001081 |ECOSTAN INFRA PVT LD, 1386 | 07.02-2024; _ _:
1002-2024 | 2401045341 [ 8270001081 |ECOSTAN INFRA PVT. LTD, 1385 | 07022074
10:02-2024 | 2401045180 BZ70001081 _|ECOSTAN IMFRA PV, LTD. 1395 | 08-G2-2024 |
11-02-2024 | 2401045274 8270001081 |ECOSTAN INFRA PVT. LTD. 1407__| 08-02-2024 802 2024
11-02-2024_| 2401045340 8270001081 |ECOSTAN INFRA PVT. LTD. 1396 | 00-02-2024 1186 98022024 | P62
[ 11:02-2024 | 2401045251 | 8270001081 |ECOSTAN INFRA PVT. LID. 1408__| 0802.2024 160 _I_,..mIa.Ea» i
3 1-02-2024 2401045399 8270001081 ODm._.hZ INFRA _u<.—. LTD. 1440 10-02-2024 364 19-02-2C22 ¢ I
11-02-2024_|_ 2401045364 | 8270001081 _|ECOSTAN INFRA PVT, LTD. 14791 09022024 31952 __ | 09-02-202% 1 UPea
12-02-2024 2401045390 8270001081 |ECOSTAN INFRA PVT, LTD. 1442 | 10-02-2024) 306 36022624 A T
2-02-2024 2401045397 8270001081 |ECOSTAN INFRA PVT.LID. 1344 10-02-0024, 362 | 10022024 f. HEant o
12-02-2023 2401045398 8270001087 |ECOSTAN INFRA PVT 11D, M35 | 10072024¢ 383 . 13022024 ¢ 2
12-02-2024 | 2401045443 | B270001087 |ECOSTAN INFRA PVT LTD. 1443 | 10022024] 367 | 10-02-2024 HGIAN2L m:.rc _u::ﬁ.m AR gt
e o |Eroote EaST AN IR BT TIe—— 110 | i s sioa 70065 oo.0s 200¢ ,r_.m-m.mwr e e
& | 2401045357 . 02- 09-0% 2 UPE 8756 | n ; % o
.._w..wnw%. 2401045539 §270001081 mnoﬁ»zr IRFRA ..«w. H«w JMM _.M“._ .wmm wﬁum i _M mmwmw.” wru_ - i3 yen
2024_|__ 2401045540 | 8270001081 |ECOSTAN INFRA PVT. LTD. 1455 | 11:02-202 g i i, J = 2489
“w.“n%a 2401045445 | 8270001081 |ECCSTAN INFRAPVT. LTD. 1440 | 10-02-2024 118 10-02:2024 s P56 :u._.. T3
13.02:2024_| 2401045447 | 8270001081 |ECOSTAN INFRA PVT. LTD. 1447 | 10022024 119 10-02:2024 | UPA4BTAS06 | wiie |7t </onc i
13-02-2024 | 2401045448 | 8270001081 |ECOSTAN INFRA PVT. LTD. 14A4__|_10-02.2024 368 10-02.2024 | JHC3AL'GI28 | 2321 ..,i“: . ..lim.ml g
13022024 | 2401045450 | 8270001081 |ECOSTAN INFRAPVT.LTD. 14d5 | 10022024 359 _ JHOIAMPI8A |75 5720 TSR T
1302.202¢ | 2401045550 | 8270001041 |ECOSTAN INFRA PVT. LTD. 1461 | 12.022024] 370 _,._u.f._u T i 3 Rt
14022004 | 2401045480 | 6270001081 |ECOSTAN INCRA PVT.LTD. 1650 | 100220241 20 T 5
i1-02-2024 2401045544 Huwuaa..ca._ ECOSTAN INCRA PVT.LTD. i 5404 12-02-2024 412 ..l..._.' *
14.02-2024_| 2401045562 | 8270001081__|ECOSTAN INFRAPVT.LTD. 1408 | 12:02-2024 33 1
14:02-2024 | 2401045612 | 8270001081 ECOSTAN INFRA PVT. LTD HN “w.wpwwwu NM 1202 502, E
| ' A1 =& A
s T oo PEE S
N7 -, 3-02-2024 | UPgs .....\...4.. Y
: “w%.waom“ wﬁemﬁo [ 1483 | 12.02-2024] 1845 12:02:2024 | LTRIATIRE .
15.02-2024 M&D._G&unnu ._g 12-02-202- 123 ._N.ow.....om._ LBl Ma ..l||..i.|.|.l.| llllll
(16022024 | 24010458688 14-02.2024 are ._...au 2024 | :va._?mmm: ﬁﬁ ! _m.__u:iicorraecx

&N



13uueds N3O Yum pauueds 40

J

564

|

02209

LI
ZLOOYOLOVE | VZOZTOR
Z200V0L0v2 | ¥

2022098

y20z-20-6%

202-20°4%

EL00VOLOVZ | ¥

LVROVOTOVE | P07
BZ89V0L0VZ

LLLBYOLOY

801000223
801000128
807000.28
00129 _
80}000L8
1901000428

"OL1"LAd VaENI NVLS093| L

NV1S0J3

"A17 " LAd VHINI NV
"QL1 " 1Ad VHINI NV1S003| 1ROl
"OL1"LAd VEINI

"047 "IAd VHaNI

YZ0Z20LE | L¥OL
(VOZZ0rLZ | vl

b

i_ml»z

02-20-22
w0zl |
" p202-20012

san | ¥e02

| 0965187940

_ 1 E9SOHdP09D

|

905V 18r9dN

= |

'..]u‘u M:M'M ~
IO ~,0'©wv»
P,gl 2 gaglm
£SS.8588
| alviaidiae
NN RN N,
238 2 33 g
282888
¥=88883
oA isy =i

s ageiag
§§%%55
zz Rz X
SR AEE
333%33
“5_3 T DD D



UltraTech Cement Limited -Unit Dalla Cernent Works
H..Sq:niaﬂmaa;_:i _..3__: detalls from 01.01.2024 to 31.01.2024

565

L e Lorry Recalpt| ~ :Lorry TruckWagon |  Net
__mm,wm__“” ﬁﬁw_m_?zrdbm w._.; _ - SUPPLIER NAME i+ f 1 Ghallan a_i_- m.nu.ﬁela Recelptdato | Numbor | welght Source Name
it A% - TR 1441 | 31.260 |GORAKHPUR
e e oo | i S8 [ e e momeen
[£01-01-2024 | 2401042282 33869 e t007_| 31-12 22 2 56120023 | UP4ST0965 | 29.250 |GORAKHPUR
[ 02-01-2024 2401042251 270001081 ECOSTAN INFRA PVT. LTD. 1030 20-12-2023 ”w uo.am-No_Nu UP53FT1981 37.750_|GORAKHPUR
03012024 | 2401042254 | 6270001081 |ECOSTAN INFRA PVT. LTD. 1031 ] 30-12-2023 o 3112.2023 | JHO3AMO312 | 31.270 |GORAKHPUR
03012024 | 2dotoazerr | 8270001081 JECOSTIT R A LI 1002 | 31122088, — 17152023 | JHOOAM2911| 26990 IGORAKHPUR
03.01.2024_| 2401042289 3270001081 |ECOSTAN INFRA PVT. LTD. 1040 | 31-12-2023 = 3 o-3093 | JHO3AMIO75 | 31080 |GORAKHPUR
03-01-2024 2401042290 8270001081 |ECOSTAN INFRA PVT. LTD. 1039 31-12-2023 5 31122023 | UPGABT7247 | 30.070 |GORAKHPUR
03012024 | 2401042309 | 8270001081 |ECOSTAN INFRA PVT. LTO. 1035 | 31-12-2023 2 172029 | BRA5GB1050 | 34.240 |GORAKHPUR
03012024 | 2401042310 | 8270001081 [ECOSTAN INFRA PVT. LTO. 1038__| a1-12-2023 13 S 59023 | JHO3AM1424 | 30250 |GORARHFUR
—03.01-2024 | 2401042317 1041 | 31-12:2023 - 1012024 | UPB1BT1088 | 24.720 |GORAKHPUR
—12-01-202¢_| 2401042952 1081 | 11-01-2024 : T101.2024 | UP618T2563 | 25.860 |GORAKHPUR
1-2024 2401042999 : 1082 11-01-2024 3.01.2024_| UPBABT6496 | 26.460 GORAKHPUR
2L 2401043123 §270001081__|ECOSTAN INFRA PVT. 1096 13-01-2024 mﬁo 1 5024 | UP64BT6596 | 28410 GORAKHPUR
130122 407043133 | 8270001081 _|ECOSTAN INFRA PVT. LTD.. 1005 | 13-01-2024 319 13-01- O eeapT4g57 | 79810 |GORAKHPUR
14012022 2 44 8270001081 |ECOSTANN INFRA PVT. LTD. 1108 | 14-01-2024 322 1401-2 1 Or03AM9257 | 30.500 |GORAKHPUR
1501.2024_1 22107 3270001081 _|ECOSTAN INFRA PVT. LTD. 1107__| 14-01-2024 321 14-01-202 e rex57 | 78,630 [GORAKHPUR
e wﬂuﬁuﬁiﬁa 70001081 _JECOS A e L O e T UP6aBTA157 | 24.480 |GORAK-PUR
1701200 | A 043377 | 8270001081 [ECOSTAN INFRA PVT. LTD. 1129 | 15.01-2024] 325 d.w.m_.mow._ S easeT |27 90 TGORAKHEUR
“H“.u&wn 2401043374 100008 mmwmm.ﬂu “umﬂ g m.w nm.w ﬂm“ .m%u _m“ “a.a_ 2024 | UP64BT5057 | 27.400 |GORAKHPUR
17-01-2024 n.a.omnum _nw.oood%u moomdpz INFRA PVT. LTD. 1134 .__m.o‘ 2024|329 16-01-2024 | UPB4ATA970 | 24670 [GORAKHPUR
16:01:2026 | 2401083431 17 001681 [ECOSTAN INFRAPVT. TD.___| 1133 | o01-2004] 28 16.01.2024 | UP64ATS834 | 23400 |GORAKHPUR
1B-01-2024 n.sd?ummm 8270001081 _|ECOSTAN INFRA PVT. LTD._ - | 1152 _| 16-01-2024 331 18.01-2024 | UP64B16496 | 27.670 |GORAKHPUR
19012027 unﬂoa.ﬁ 8270001081 _|ECOSTAN INFRA PVT. LTD. 1149 5.01-2024 8 18-01-2024_| UP61BT2563 | 30.880 |GORAKHPUR
19-01-2024 nao,_o_auuux. 8270001081 _|ECOSTAN INFRA PVT. LTD. 1148 18-01-2024 87 18-01-2024 | UPS1BT10688 | 31.770 [GORAKHPUR
19-01-2004 } 2 5270001081 _|ECOSTAN INFRA PVT_LTD. 1160 | 10.01.-2024| 1656 19.01-2024_| UPG4BT7231 | 22.170 |GORAKHPUR
20012024 | 240108388 501081 [ECOSTAN INFRA PVT. LTD. 1153 | 18.01-2024] 333 18-01-2024_| MH40CM2706 | 29.120 |GORAKHPUR
T nsﬁﬁ 8270001081 _|ECOSTAN INFRA PVT. LTD. 1151 | 16-01-2024 83-A___ | 18-01-2024 | NLO2LEGS7 | 24.110 |GORAKHPUR
ﬁw“.%w“ wﬁo&%« 8270001081 |ECOSTAN INFRA PVT. LTD. 1158 | 19-01-2024 89 19-01-2024 | UP64BT7240 | 20.940 |GORAKHPUR
M.EH:”MQH 4 2401043695 8270001081 |ECOSTAN INFRA PVT. LTD. 1164 .mc. 01-2024 335 20-01-2024 | UP64BT4057 n 7.540 |GORAKHPUR
91012024 | 2401043685 | 8270001081 JECOSTAN INFRA PVT. LTD. 1163 | 20-01.2024 334 20-01-2024_| JHO3AMO257 | 26590 |GORAKHPUR |
[ 21-01-2024 401043671 8270001081 |ECOSTAN INFRA PVT. LTD. 1165 u_o.o._ -2024 mum 20-01-2024 cva.,m._.moB 9.480 |GORAKHPUR |
2024 | 2401043728 | 8270001081 JECOSTAN INFRA PVT. LTD. 1173__|_21-01-2024 339 21-01-2024_| JHOSAMO8S7 | 25360 |GORAKHPUR
— 5004 | 2401043734 | 8270001081 |ECOSTAN INFRA PVT. LTD. 1971__ | 21-01-2024 37| 21-01-2024 | UP64BT6157 | 27.720 |GORAKHPUR
MMM_“HB“.. 2401043735 | 8270001081 |[ECOSTAN INFRA PVT. LTD. 1 201-2024 338 21-01-2024 | UPS4BT5057 | 24510 |GORAKHPUR
23012024 | 2401043780 | 8270001081 JECOSTAN INFRA PVT. LTD. , {-2024 91 ~22-01-2024 | UP64BT5260 | 24.130 |GORAKHPUR
34.01.2024 | 2401043839 | 8270001081 TAN INFRA PVT. LTD. 2024 344 23-01-2024_| BR45GB1059 | 24710 |GORAKHPUR
P— *\ %}
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24-01-2024 2401043844 mu.aS._oE [ECOSTAN INFRA
24-01-2024 | 2401043908 | 8270001081 _|ECOSTAN INFRA BT _ﬂw, I e 2T T e T aaTLe
012004 SR SR00106 LTD. 23.01-2024] 345 23-01-2024 | UPG4ATA970 | 22840 |GORAKHPUR
04 1__JECOSTAN INFRA PVT. LTD. 1185 | 23-01-2024 348 23-01-2024 | UP64ATSB34 | 24.020 |GORAKH
24-01-2024 2401043917 8270001081 |ECOSTAN INFRA PVT. LTD. 1187 23-01-2024 343 23-01-2024 | UP64BT7247 | 23.830 |GORAK s
24-01-2024 2401043842 8270001081 |[ECOSTAN INFRA PVT. LTD. 1193 | 23.01-2024 342 23-01-2024 | JHO3AN4685 | 25.280 oom»xn_ucx
24-01-2024 2401043912 8270001081 |ECOSTAN INFRA PVT. LTD. 1196 | 24-01-2024] __ 346 24-01-2024 | UPG4BT6496 | 26.250 moa,xxnum
24-01-2024 2401043918 8270001081 |ECOSTAN INFRA PVT. LTD. 1186 | 23-01-2024] 349 "23.01-2024 | UPGAATS588 | 22.240 |GORAKHPUR
24-01-2024 2401043919 8270001081 __|ECOSTAN INFRA PVT, LTD. 1197 | 24.01-2024] 347 34.01-2024 | UP64BT6596 | 29.170 |GORAKHPUR
26-01-2024 2401044038 8270001081 |ECOSTAN INFRA PVT. LTD, 1208 | 25-01-2024] 350 25.01-2024 | UP64BT5960 | 29.440 |GORAKHPUR
27-01-2024 2401044118 8270001081 |ECOSTAN INFRA PVT. LTD. 1200 | 25-01-2024] 94 25.01-2024 | UP61BT11088 | 23.200 |GORAKHPUR
28-01-2024 2401044213 8270001081 |ECOSTAN INFRA PVT. LTD. 1233 | 27-01-2024] 1645 27-01-2024 | CGO4PHO564 | 32.260 |GORAKHPUR
28-01-2024 2401044231 8270001081 |ECOSTAN INFRA PVT.LTD. 1229 | 27-01-2024] 457 57.01-2024 | UP64BT6157 | 32.450 |GORAKHPUR
~28-01-2024 2401044185 8270001081 |ECOSTAN INFRA PVT. LTD. 1228 | 27-01-2024] 456 27.01-2024 | UPG4BT4957 | 34.640 |GORAKHPUR
28-01-2024 2401044119 8270001081 |ECOSTAN INFRA PVT. LTD, 1201 | 25-01-2024 05 25012024 | UP61B13248 | 27.370 |GORAKHPUR
28-01-2024 2401044204 8270001081 __|ECOSTAN INFRA PVT. LTD, 1100 | 2501-2024 93 ~5.01-2024 | UP61BT2563 | 32.040 |GORAKHPUR
28.01-2024 2401044205 | 8270001081 |ECOSTAN INFRA PVT. LTD. 1204 | 26:01-2024] __ 452 26.01.2024 | UP64BT0050 | 31.170 |GORAKHPUR
28-01-2024 2401044206 | 8270001081 |ECOSTAN INFRA PVT. LTD. 1225 | 26-01-2024 453 26.01.2024 | UP64BT8050 | 24.380 |GORAKHPUR
28-01-2024 2401044217 | 8270001081 __|ECOSTAN INFRA PVT. LTD., 1226 | 27-01-2024] 454 27-01.2024 | JHO3AM9857 | 29.450 |GORAKHPUR
28-01-2024 2401044156 8270001081 [ECOSTAN INFRA PVT. LTD. 1212 | 26-01-2024 1696 26012024 | UP64BT7231 | 26240 |GORAKHPUR
28-01-2024 2401044183 8270001081 |ECOSTAM INFRA PVT. LTD. 1230 27-01-2024 458 27-01-2024 | UP64BTS5057 | 28.770 |GORAKHPUR
O 28-01-2024 2401044200 8270001081 [ECOSTAN INFRA PVT. LTD. 1211 26-01-2024 97 26-01-2024 | UP64BT7240 | 30.650 |GORAKHPUR
O 20.01-2024 2401044259 8270001081 |[ECOSTAN INFRA PVT. LTD. 1210 26-01-2024 96 26-01-2024 | NLO2L6687 | 26.140 |GORAKHPUR
L | _28-01-2024 2401044260 8270001081 _|ECOSTAN INFRA PVT. LTD. 1242 | 28-01-2024 98 28-01-2024 | UP64BTS260 | 27.940 |GORAKHPUR
20-01-2024 2401044186 8270001081 |ECOSTAN INFRA PVT. LTO. 1227 | 27-01-2024 455 27-01-2024 | JHO3AMI257 | 32060 |GORAKHPUR
[ 2901-2024 2401044252 | 8270001081 [ECOSTAN INFRA PVT. LTD. 1238 | 27-01-2024 459 27-01-2024 | JHO3AM3129 | 33980 |GORAKHPUR
—29-01-2024 _ | 2401044272 8270001081 |ECOSTAN INFRA PVT. LTD. 1251 20-01-2024 462 20-01.2024 | UPB4BT6596 | 34.020 |GORAKHPUR
—2901-2024 2401044273 8270001081 |ECOSTAN INFRA PVT, LTD. 1239 |_27-01-2024 460 26.01-2024 | JHO3AM2384 | 34.970 |GORAKHPUR
[ 2001-2024 2401044293 |, 8270001081 _|ECOSTAN INFRA PVT. LTD. 1252 | 29-01-2024 263 29.01-2024 | UPG4BT6496 | 33030 |GORAKHPUR |
29-01-2024 2401044270 .mn.ﬁooc._cm.n ECOSTAN INFRA PVT. LTD. 1240 28-01-2024 461 28-01-2024 | UPB3AT4591 29260
—30-01-2024 | 2401044316 | 8270001081 |ECOSTAN INFRA PVT. LTD. 1253 29-01-2024 464 28-01-2024 | UPG4BTS 29, e
30-01-2024 2401044328 | 8270001081 |ECOSTAN INFRA PVT. LTD., 1254 | 29-01-2024 465 29-01-2024 cvmidwwm wwma ooombmbxxxxncn
30-01-2024 2401044359 8270001081 |ECOSTAN INFRA PVT. LTD. 1250 | 26-01-2024 467 29-01-2024_| JHO3ANS366 e s
30012024 | 2401044361 _| 8270001081 |ECOSTAN INFRA PVT. LTD. 1260 | 29012024 468 i AN | ST eomeuR
30-01-2024 | 2401044362 | 8270001081 |[ECOSTAN INFRA PVT. LTD. 1258 | 29-01-2024 466 R R T 8 1 27.320 IGORAKHPUR
31012024 | 2401044399 | 8270001081 |ECOSTAN INFRA PVT. LTD. 1264 | 30-:01-2024] 100 0202 L o8l BTIL CORAPUR
31-01-2024 2401044395 8270001081 _|ECOSTAN INFRA PVT. LTD. 1261 | 30-01-2024 469 30-01-2024 mm.ammaww B e
31-01-2024 2401044443 8270001081 |ECOSTAN INFRA PVT. LTD. 1263 30-01-2024 471 30-01-2024 | BR45GB1059 33750 ISORAKHEUR.
012024 | 2401044445 | 6270001081 |ECOSTAN INFRA PVT. LTD. | 1262 | 80:01-2024] 470 S oTo0ot T UPsin T2 o a0 JCORAKHEUR
31-01-2024 2401044483 8270001081 |[ECOSTAN INFRA PVT. LTD. 1270 _|_31-01-2024 a73 30-01-2024_| UP54B16957 WA R
TR R HOGTIA R véﬁgw& R Tota) e e e £ .muﬂ.l.M“_wo GORAKHPUR

¢y = —=r1EnT Works)
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UltraTech Cement Limited -Unit Dalla Cement Works

%ﬁ#ﬁoﬂmﬁc; receipt details from 01.12.2023 to 31.12.2023

Weighment umber ks SLIER Challan | Chanan |Lomy Recetpt|  Lomry | TruckiWagen | et
ship vploa s gﬁ.ﬁmﬂw_o ¥ o NAME Number Date Number |Receiptdate Number weight
 02-12-2023 2401035898 8270001081 |ECOSTAN INFRAPVT. LTD. 831 20-14-2023 33 m?.:.monu cﬂmﬁﬁwﬂ 3ESH0 |
0312-2023_| 2401033918 8270001081 |ECOSTAN INFRA PVT. LTD. 80 | 20-11-2023] 3% %0-11-2023 cvm...mmmww mmwmm |
03122023 1 2401039922 _} 8270001081 [ECOSTAN INFRAPVT. LTD. 829 | 30-11-2023 328 Wm.woowm ﬂum&__a# L2
05122023 | 2401039942 8270001081 JECOSTAN INFRAPVT. LTD. 843 | 30-11-2023 %M e t.,utv@dﬁ. 28 550
0712.2023_|__ 2401040121 | 8270001081 ECOSTAN INFRAPVT. LTD. 858 | 02-12-2023 s TUPTOMTTiEs | 26,030
o7 12.2023_|_ 2401040161 1 8270001081 JECOSTAN INFRA PVT. LTD. 859 | 03122023 48 s omascovews | 22190
2.2023_| 2401040467 8270001081 |JECOSTAN INFRA PVT. LTD. %01 | 07-12-2023 1151 202 Ga016t | 25810
lm...“wmmml 2401040562 | 8270001081 %ﬂi INFRA PVT. LTD. gos | 071220231 1152 oqbw.w_uow\m ERi5G31008 | 32200
\mﬂm.a 2201040923 | 8270001081 TAN INFRA PVT. LTD. a5 | 1a12-2023] 199 inw g
Jw.mun..lnnnml 2201040922 | 8270001081 ECOSTAN INFRA PVT. LTD. 948 | 14-12-2023 197
22023 _| 2201040883__| 8270001081 AN INFRA PVT. LTD. 048 | 14122023 199 b :
161 = ; ~ 847 14-12-2023 168 2 L
: 049 | 1&12:2023 200 -2023
I~ i 50 [ 16122023 11 2
O 051 | 14.12-2023] 12 2
To) 052 | 14-12-2023 73 -202° i
280 | 16-12-2023 75 - | UPB1812305 0
579 18-12-2023| 74 15122023 | UPS1ST108E | 26440 |
1009 | 23-12-2023 301 22.12.2023 | UPG4B17247 | 32070
1008 | 23-12-20231 302 >3 12.2023 | UPB48T5960 | 30.480 |
[ 1007 | 23-12:2023 303 93.12.2023 | BR&5GS1052 | 26.3%0 |
1025 | 281220231 81 28.12-2023 | UP64BT4506 | 35260 |
SRS Ty e o £33.340 _
T! X
h “

(¥ Scanned with OKEN Scanner
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PAN NO. GZ)PKDG60E Moblle no. 8602155555
9093408800 TO
—H.—..._ _ ECOSTAN INFRA pPYT LTD
GORAIKKHPUR
INDIAN TRADE LINK
SHOP NO. 4, C-16, SANGAM COLONY,
OPPOSITE PRABUAT PETROL PUMP RAISEN ROAD, BHOAPL . BILLNO. - 803 DATE - 31032024
We have submit BIll for Trans rtation charges of your materfal. The particular a3 given belaw kindlypay the amount by BY Cash/Cheque atthe earliest.

SO, DATE LORRY NO. WEICHT (MT) RATE UNLOADING | ADVANCE [ AMOUNT /-
1 11-03-24 MH40CNIS56 316 300 NIL "~ NIL 10080
2 11-03-24 MH40CD1801 297 300 NIL NIL 8910

] 12-03-24 MH18BHG189 209 300 NIL NIL 8670
4 12-03-24 JNIOCFI651 312 300 NIL NIL 9660
S 12.03-24 KAL0A3439 u 300 NIL NIL 7200
6 12-03-24 n118C7993 8.2 200 NIL___ NIL 11460

i 15-03-24 KAO1AH0027 2 200 NIL__ NIL 3700
[] 15-03-24 UP62ATII2 209 300 NIL NIL 8670
9 15-03-24 UP6aCTS267 14 300 NIL NIL 10020
10 17-03-24 MH40CMO756 3 300 NIL_ NIL 9300
11 17-03-24 AI09GD5861 7.8 300 NIL NIL B340
12 18-03-24 MHADCMO756 31 300 NIL NIL 7140
13 18-03-24 RI09GD5861 27.8 300 HNIL NIL 9000
14 18-03-24 n27GB7619 245 300 NIL NIL 9000
15 18-03-24 UP33ATASI 29 300 NIL NIL 9000
16 20-03-24 CGO4PPILT? 34.9 ' 300 NIL NIL 9000
17 210324 RIO9GE9SIE 274 200 ° NIL NIL 9000
18 22-03-24 TS3I0ET6225 25.1 300 NIL NIL 9000
19 22-03-24 UPS3ATOS09 28 300 NIL NIL 9000
20 23-03-24 152511721 28.1 300 NIL NIL 9000
21 i 23-03-24 MHA0CT2825 32.6 300 NIL NIL 9000
| R Ty RS 27-03-24 * AP27T6066 26.4 300 NIL NIL 9000
" ‘23 27-03-24 MH49AT1011 24.7 300 NIL NIL 9000
24 30-03-24 UPSBAT2131 19 300 NIL NIL 9000
25 31-03-24 MP44R0S31 202 300 ' NIL NIL 9000
26 31-03-24 RI27GBS619 ) 248 300 NIL NIL 9000
27 31-03-24 MH40CT2034 28,6 300 NIL NIL 9000
28 31-03-24 MH40CM0341 ~—~ 26.2 300 NIL NIL ~ 9000

OTA , 252150 408
BANK DETAILS- INDIAN TRADE LINK. AXIS BANK ACC NO- 918020099095813, IFSC CODE- UTIBO000044, BRANCH MP NAGAR BHOPAL.
. FOR INDIAN TRADE LINK BHOPAL
. PROPRIETOR  F&Y RADEA\NK

@V/ Preprietes
/ (e Scann ‘EN

£% <canned with OKEN Scann



PANNO; GZ)PK8668E

BANK uﬂ.b:h..u:c—wz TRADE LINK#AXISB

ST £

; ‘-.,...,. .cn... ||.n ...

o LI

5..1%).

ol c e . ¢ .

.Bw INDIAN TRADE LINK BHOPAL
PROPRIETOR

Moblle no. 8602155555
9893408888 TO
—.HH. ECOSTAN INFRA PVT LTD
BT |GORAKHPUR
. INDIAN TRADE LINK
L R R B -~ SHOP NO. +.n.u?mx2m:3noroz<
oa.ou_._.u PRABHAT PETROL PUMP RAISEN ROAD, BHOAPL
BILL NO. - 804 DATE -: 21-04-2024
“We have aca_ﬂnﬁq Tyaneportation a.sa_r..m Mﬂ ,n...__h %.za._.._._: particular as given below kindlypay the smount by BY Cash/Cheque at the earljest
“S.NO. WEIGHT (MT) RATE UNLOADING | ADVANCE | AMOUNT /-
e e 02-04-24 MH49AT0417 28.5 300 NIL NIL 8550
2 02-04-24 MH40CMO8BS6 ~~ 29 4o 300 NIL NIL 9870
3 03-04-24 MPOIDF2330 .~ 272 300 NIL NIL 8160
4 030424 UP72AT8880 # 26.1 300 NIL NIL 7830
5, . 03-04-24. MH40BGE3S7 o~ 25.7 300 NIL NIL 7710
6 04-04-24 . KAS1AR2S67 208 300 NIL NIL 6240
7 04-08-24 . MPO7HESB46 ‘ 263 300 NIL NIL 7890
8 040424 UPTSATA3?S 7, 3 300 NIL NIL 7290
9 . 050424 _ UP33ATBS93 264 T 300 NIL NIL 7920
0. s oo - o OSORR . p - RROIGOSEIE oy . goove 6oy 300 . NIL NIL -] . 7920 °
i T . 080424 MHAOATSIIZ @ . | - 252" 300 NIL NIL 7560
17, _ T 000428 . __ MH40CMOTS6 277 300 NIL NIL 7140
=88R N4 -J09-04-24¢ - JKIGAT380 \ 173 300 NiL L 2000
D 518 BASLER &n%u. = Sral . 242

Eﬁbﬂnﬂ ﬂaaomacmmwm 1FSCCODE- UTIB0000044, mSnﬁ!v NAGAR BHOPAL.

!.4404-_5 .‘0‘1 - ”
:.,r o> )..._ i 2 ..A ¢ \.ﬂ;, .t;...

For _zon

o

..u.u;)m/

(¥ Scanned with OKEN wnma-*



b s
T

Certificate No.: _DLCW/17/23-24

This is to certify that we have recelved the following quantities of Sorted MSW/ Plastic Waste sent by
M/s._Ecostan Infra Pvt. Ltd, under the purview of Gorakhpur Nagar Nigam for co-processing at our
Cement Plant (Dalla Cement Works), from Bandha (Gorakhpur) In _Uttar Pradesh as declared by M/s.

Ecostan Infra Pvt. Ltd in our Cement Kiln during the perlod_01-12-23 t0_31-12-23. The quantity
mentioned Is not issued to any other entity.

_ This document is for submission to Gorakhpur Nagar Nigam only.
f
Receipt detalls for the period 01-12-23 to 31-12-23 for location Bandha (Gorakhpur) as declared by the
client as per Annexure Enclosed.
Collection City Date of Quantity
State Receipt Received {MT)
3 ‘ Uttar Pradesh Gorakhpur | 01.12.2023 to 31.12.2023 | 693.340
Thanking You, %/
For Ultra Tech Cement Ltd

(Unit - Qalla Cement Works)

Authorized Signatory

r Sy 41 o
- AN i £ Mol

UITnﬁh Comont Limited
(Unit : Dalla Coment Works)
SH 5, Posl : Dalla, Dlstl. Sonebhadra (UP) - 231207.

T : +01 6445 265778, 265801, 265802 | W : www.ullratechcement.oom
% Reglstumd Office : 'B' Wing, Ahura Centre, 2nd Floor, Mahakall Caves Road, Andhorl (East), Mumbal - 400 093

T : +81 22 66091 7800 | CIN : L26940MH2000PLC128420

(¥ Scanned with OKEN Scannel
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Acknowled;;ement of Material Receipt

Certfioate Mo . DLOW/28,23-24

This it to ety that we have received the following quantities of Sorted MSW/ Plast'© Waste sent by
1M/s Ecostan Infra Pvl. 11d. unde: the purviews of Jaunpur Nagar Nigam forco p¢ o ssing at our
Cement Plant (Dalla Cement Works), from Harbagpur (Jaunpur) in _Uttar Pradesh as deciared by M/s.
Ccostan Infra Put, Ltd in our Cerient Kiln during the period 01:03-24 to 31-03-24. The quantity
mentionaad is not issued to any other entity.

This document is for submission to Gorakhpur Nagar Nigam only.

Receipt detalls for the period 01-03-24 10 31-03-24 for location Harbaspur (Jaunpur)as declared by the
client as per Annexure Enclosed.

Collection . City ~ Dateof [ Quantity |
State ‘ Receipt ‘ Recelved (MT) !
Uttar Pradesh | Jaunpur  01.03.2024t031.03.2024 | __ 2114990
Thanking You, :
For Ultra Tech Cement Ltd %/
(Unit - Dalla Cement Works) '
g\‘\'\/
zed Signatory
unraiech
The Engineer's Chulee
UltraTech Cement Limited
(Unit ; Dalla Cement Works)

-231207.
SH 5, Post: Dalla, Distt. Sonebhadra (UP) - 231
T : +91 5445 265778, 265801, 265802 | W : www.uliratechcem

| tegintared Office : ‘B Wing, Ahura Centre, 2nd Floor. Mahakal Caves Road, Andheri (East), Mumbal - 400 083

T - +91 22 6691 7800 | CIN : L26940MH2000PLC128420
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Annexure- 3

Certified By- 1SO 9001:2015, 1SO 45001:2018, 1SO 14001:2015
Plot No.281, Udyog Kendra-Il, Ecotech-3 Greater Noida, Uttar Pradesh, India-201306.

Tel: 0120-6552502, Cell +91-8130221266, 8368513734

E-mail: Info.ohmlaboratory@gmail.com, Website: www.ohmlaboratory.com

TEST REPORT

Issued to : M/s Nagar Nigam Gorakhpur, REPORT NO. OHM?2024121200001
Ward No-38,Kahana Upvan Na, Muhewa, Near Fall SAMPLE ISSUE DATE 12/12/2024
Mandi Gorakhpur-273001 REPORT ISSUE DATE 19/12/2024
Sample Name Vermi Compost(PIT Based)
Quantity Received 500 gm
Date of Manufacturing NM
Analysis Duration 12/12/2024 to 19/12/2024
Packing Condition Good
Sampled By Customer
Environment Condition Ambient
Analysis Report
Sr.No | Test Parameters Units Results Specification Test Method
Physical Parameters:
1 Color - Dark brown to black | Dark brown to black Visual Examination
2 Moisture % 19.48 15-25 Oven Drying
3 Qdor : Earthy smell = Sensory Evaluation
4 Bulk density g/em® | 0.73 Should not exceed 1 Cylinder
i Minimum 90% material should | Sieve Analysis

5 Partical size ° 92 pass through a 4 mm sieve
6 Earthworm Cocoons Visual Examination

and Living Worms NA Should be Absent Should be Absent and Manual Count
7 Loose and well- Hand Feel

Texture - Loose and well-decomposed

decomposed
8 Water Holdi Saturati d
i : Should be high Should be high arurationan

Capacity Draining
9 pH NA 6.97 6.5-7.5 pH Meter
10 Organic Carbon (OC) | % 14.96 Minimum 9-17 FCO-1985

Page No. 1/2

Terms & Conditions: 1) Test reports are valid only for the samples tested in our laboratary. 2) Samples will be destroyed after 30 days from the date
of issue of test reports unless otherwise specified. 3) Semples tested are non-returnable until specified at time of sample submission.
4) This report will not be valid for judicial purpose or for advertisement. 5) Any complaints about this report should be communicated in writing
within 7 days of issue of this report. 6. Total liability of our laboratory is limited to invoiced amount.
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Certified By- 1SO 9001:2015, 1SO 45001:2018, 1SO 14001:2015
Plot No.281, Udyog Kendra-Il, Ecotech-3 Greater Noida, Uttar Pradesh, India-201306.

Tel: 0120-6552502, Cell +91-8130221266, 8368513734

E-mail: Info.ohmlaboratory@gmail.com, Website: www.ohmlaboratory.com

Analysis Report

Report No: OHM202412120001

Sr.No | Test Parameters Units Results Specification Test Method
Chemical Parameters:
11 Nitrogen (N) % 1.58 Minimum 0.5-1.0 FCO-1985
12 Phosphorus (as P.Os) % 0.95 Minimum 0.2-0.5 FCO-1985
13 Potassium (as K.O) % 0.78 Minimum 0.2-0.5 FCO-1985
C-Ratic (Carbon to Nitrogen FCO-1985
14 Ratio) 14.8 Should not exceed 20:1
15 Electrical Conductivity (EC) dS/m 2.48 Should not exceed 4 FCO-1985
16 Zinc (Zn) mg/kg 96.9 Minimum 50 FCO-1985
17 Copper (Cu) mg/kg | 24.4 Minimum 10 FCO-1985
18 Iron (Fe) mg/kg 9725 Minimum 5000 FCO-1985
19 Manganese (Mn) mg/ke | 428 Minimum 20 FCO-1985
20 Boron (B) mg/ke | 0.98 Minimum 0.5 FCO-1985
21 Molybdenum (Mo) mg/kg 0.18 Minimum 0.1 FCO-1985
Heavy Metals:
22 Cadmium (as Cd) mg/kg 3.5 Max 5.0 FCO-1985
23 Chromium (as Cr) mg/kg 27.2 Max 50 FCO-1985
24 Lead (as Pb) mg/kg 58.2 Max 100 FCO-1985
25 Nickel (as Ni) mg/kg 22.8 Max 50 FCO-1985

Remark: Vermicompost must be tested for the above parameters to ensure it meets the standards set by the FCO. Producers must
obhtain certification from the relevant agricultural or regulatory authorities to market their vermin compost.

Page No. 2/2
*##x% %% *En d of Test Report** ***+#*

(Authorized Signatory)

Terms & Conditions: 1) Test reports are valid only for the samples tested in our laboratary. 2) Samples will be destroyed after 30 days from the date
of issue of test reports unless otherwise specified. 3) Semples tested are non-returnable until specified at time of sample submission.
4) This report will not be valid for judicial purpose or for advertisement. 5) Any complaints about this report should be communicated in writing
within 7 days of issue of this report. 6. Total liability of our laboratory is limited to invoiced amount.
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National Accreditation Board for
¢ ’&1 - Testing and Calibration Laboratories

NABL
CERTIFICATE OF ACCREDITATION

OHM LABORATORY PRIVATE LIMITED

has been assessed and accredited in accordance with the standard

ISO/IEC 17025:2017

""General Requirements for the Competence of Testing &
Calibration Laboratories"
for its facilities at

PLOT NO 281, UDHOG KENDRA II, ECOTECH 2, GREATER NOIDA, NOIDA, GAUTAM BUDDHA NAGAR,
UTTAR PRADESH, INDIA

in the field of

TESTING

Certificate Number: TC-11080

Issue Date: 21/10/2024 Valid Until: 20/10/2028

This certificate remains valid for the Scope of Accreditation as specified in the annexure subject to continued

satisfactory compliance to the above standard & the relevant requirements of NABL.
(To see the scope of accreditation of thislaboratory, you may also visit NABL website www.nabl-india.org)

Name of Legal Entity: OHM LABORATORY PRIVATE LIMITED

Signed for and on behalf of NABL

Ww

N. Venkateswaran
Chief Executive Officer
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To, Annexure- 04

Director

Varun Beverages Ltd.

GIDA, Gorakhpur
Respected Sir,

We would like to inform you that Municipal Corporation Gorakhpur is bound to Implement
Solid Waste Management (Rules) 2016 In its full spirit Section 17 Of SWM 2016 rules state that

See-17 Duty of manufacturers or brand owners of disposable products and sanitary napkins and

diapers.

(1) All manufacturers of disposable products such as tin, glass, plastics packaging, etc., or
brand owners who introduce such products In the market shall provide necessary financial
assistance to. Iocal authorities for establishment of waste management system.

(2) All such brand owners who sell or market their products in such packaging material

CLRY SR B ERATE MR VLRI ¥ TR

which are_non-biodegradable shall put in place a system to collect back the packaging waste

generated due to their production.
(3) Manufacturers or brand owners or marketing companies of sanitary napkins and diapers

shalll explore the posslbility of uslng all recyclable materials in thelr products or they shall provide

(NI . Wl !

a pouch or wrapper for disposal of each napkin or diapers along with the packet of their sanitary
products.

(4} AII such manufacturers brand owners or rnarketlng companies shall educate the masses

ok Ladoney ¢ pin bl =Mt el s it

for wrapping and disposal of their products.

- “'.“.'F{ ul.rqlillg rec un.T” L you to comply th_elsel Pro\{!‘s_lgpgi Ifrorms?vfreI H{Is{;ﬁqsal of waste generated by
 didend L!n!t s\“uaEeF’ If‘rqofa‘?hpur kot ahbor peedaact s an e
riilod -4 SRR T yila ot ; Coeiay fov ey by ;
ks i R e Additional M al Commissioner
' Nagar Nigam Gorakhpur i

Copy to:- Municipal Commissioner Gorakhpur.
Latter No-133(1) /AMC/NNG/2024-25 Date 08/10/2024

b e

grihior arapper. or o v b dinaers dongrwithotk pa
i_l (SR T1 g
T Y O Y P9 Y 0 O f R S| Kl hon b P bkl O pabimes s ke |
n'! il
W\ | | [TRCBR RS | | il SO ISP kb
i . -
vt g it £ b+ | | B BE S BT

AR L ARV g

l\j;ynnr'ﬁjinwﬂtﬂ
fhats Lk

O F T oF T VR 0 O PP (O TV T £ { 103 e
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To,
Director
Gyan Dairy
GIDA, Gorakhpur
Respected Sir,

We would like to inform you that Municipal Corporation Gorakhpur is bound to Implement

Solid Waste Management (Rules) 2016 In its full spirit Section 17 Of SWM 2016 rules state that

See-17 Duty of manufacturers or brand owners of disposable products and sanitary napkins and

diapers. ’

(1) All manufacturers of disposable products such as tin, glass, plastics packaging, etc., or

brand owners who introduce such products in the market shall provide necessary- financial
assistaipee tol local authorities for establishment of waste management system.

{22 ﬁlljsuuch brand owners who sell or market their products in such packaging material

" Wthh are, nen—blodegradable shall put in place a system to collect back the packaging waste

generetec\i du‘e to their production.

(3) Manufa;;urers or brand owners or marketing companies of sanitafy napkins and diapers

shall explure the p055|bllrty of using all recyclable ma!erlals in their products or they shall provide

2 pouqh orL wrapper for d|sposal of each napkln or dlapers along with the packet of thelr sanitary

.__,,q PR YR TR P T S o T > o L Ulsplsauic plus.iukl..:cxn.

'Eroducts.,,. GRSt SR i

g1 f!‘r‘gt; " i
(4) AII such manufacturers brand owners or marketing companles shall educate the masses .

for wrappmg and dlsposal of their products

AL

We would request you to comply these provisions for safe dlsposal of waste generated by

V°”' ‘1"' i'F”S?FF-’ m,G,cgr‘a,lshpur Lo marked their proBuEts ines . N

;_;,u\.lurp-..rmr_;.1|:t:.g-grf._nv-hrucie-g{aciai:-|-i- K101 Ui plate a system to collecy back e - ealla 2itam
Additional Munjcial Commissioner

Nagar Nigam Gorakhpur
Copv to:- Municipal Commissioner Gorakhpur. bt ey

Latter“No-:lB?.(z)/AMC/NNG/2024 25 Date’''08/10/2024 00 with tht W N
“’i‘ AL

AN bt A baai LA i Lol R TR LA T ety RYATSE
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Annexure- 5

.|_|._ Rohini Girdhargan| 25 40 18 Murnina Chaudhari | 7234073551
| 1 | Talebar Al Girdhargan| 25 A0 15 Munna Chaudhar 1
1 Hasmala Khatoon 420943 Girdhargan] 25 40 15 MuncaChaudhad | |
.2 __Toofan | #r09694453 Glrdhargan) 25 30 25 Munna Chaudhan .
1| JasmlaNoor [N Girdhargan) 2 70 5 “MunaChaudhed | ]
1 Harish Chand 9336105722 Glrdhargan| 25 50 a7 Munna Chaudhar * . |
1 Phool Bano 9957840806 3 19 16 liharuddin | 7071497116
1 Monu 9235527516 20.2 19-20 Jaharuddin [
1 Sulekha Khatoon 9707037205 17-19 15-16 laharuddin [
1 Sufiya Khatoon 96767764672 17-20 15-17 laharuddin |
| Muteda Khatoon 9667830199 19-20 17-18 laharuddin
1 Haserna Chatoon 6002817560 14-16 laharuddin _
1 kujeera Rahman A099260208 Ranidiha 3 18 to 20 17to 19 jaharuddin 7071457116
1 7638072125 Ranidiha 3 14to 1B 13to 17 Jjaharuddin 7071497116
1 Islam 6302887033 Ranidiha 3 15to 17 17to 16 jaharuddin 7071497115
1 Saindul 9101920650 Ranidiha E] 18to 20 17to 19 jaharuddin 7071497116 |
1 Saiful Miyan 9101791974 fanidiha 3 15to 18 14to 17 jaharuddin 7071497115
1 batashe Khatoon 9101779175 Ranidiha 3 16 to 18 14to 17 ____jaharuddin 7071497116
1 Subhan Al 9394637047 Ranidiha 3 14to 13 10to 12 jaharuddin 7071497116 |
1 Tajamina Khatoon 9394637047 Ranidiha 3 15t0 17 141015 jaharuddin 7071497116
1 Sahdul Miyan 9678776462 Ranidiha 3 16 to 17 12to 13 jaharuddin 7071497116
1 Elahi Miyan 9678776462 Ranidiha 3 10to 13 10to 11 jahiruddin 7071497116 |
) Mahiran Nisha 6002887033 madan Mohan Malviya Nagar 4 15-20 13-23 jahiruddin 7071497116
) leneral hak 9008543090 madan Mohan Malviya Nagar 4 14-15 12-13 jahiruddin 7071497116
g Hunufa Begum 9008543090 madan Mohan Malviya Nagar 4 20-14 10to 12 jahiruddin 7071497116 |
1 Johara Khatoon 896016227 madan Mohan Malviya Nagar 4 10-12 13-15 jahiruddin 7071497116
1 Yadandu mai 896016227 madan Mohan Malviya Nagar 4 15-18 15-16 jahiruddin 7071497116
4 Fote Lal 9935689305 madan Mohan Malviya Nagar L} 12-14 10-11 jahiruddin 7071497116
sy 9838764558 | madan Mohan MalviyaNagar | 4 14-17 11-13 jahiruddin 7071497116
1 Vishwakarma
1 Satish kausudan 9129208009 khorabar 6 17 14 Prakash
1 Sunil Prajapati 9532213023 kharahar 6 6 4 Prakash
1 Maqbool B099288G52 khorabar 6 5 4 Prakash
1 Mohammed Jamal B869934866 khorahar 6 7 5 Prakash I
1 Mohammed kadam 9395312825 kharabar b 4 2 Prakash |
1 | Mohammed Lal Mia 8887644127 khorabar 6 6 a Prakash 1
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Gopalagur

Ward Name

Quantity of daily
waste collection (kg)

Quantity of daily selling waste (kg)
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[

Srardy. am

2 Sund | NA Goralaour
1 Marry | NA Gopalapur
2 N3 BE4225°98 Sardar Bhagat Singh Magar
2 Crrotu NA Sardar Bhagat Singh Nagar
2 Nesty A Sardar Bhagat Singh Nagar
2 Do oal | oeegLed Shrepur
2 Soru [ A Shevpur
2 ) | NA | Shrvgrut
2 Aaw | s0c837zsEl | Shrvpur
it Sarmesr | NA _ Shevpur
E Brara o | so06az73n Shcpur
2 Rarrrar Ut fA Shavgur
2 Jetam “umar MNA Shrepur |
2 Payeurar A Shivgur |
2 | Radreshyam NA Shrvpe |
2 __ shru Sons NA Shivpur
2 | “nshra Son TZ0S727547 Shrvpur
2 Jeercra Son NA Shivour
2 Guoo. TZTTZ72° 43 Womargur
2 Vb stafa ran A Mohanour
2 Wh e ess A Mehangur
2 Mares 4 r—ar TOBATD 154 1 Mamanour
2 Par Craran | Mohansur
2 bady | NA Mohanpur
2 purdest Kurar | SEORAZEEES Monangur
2 Sare | A MehInpur
2 \orra | KA Menanpue
2 Passsr Javeal A Shakid Shimirgn Yihetn Nagar |
2 Murra A Sharid Shesingh Kshetn Nagar
3 Sseng (37000 G75703TE05 Shri 2am Chowk | 17-19 1527 3
3 G Pa=man Shri 8am Crowk 20-25 1823 3
Shei A3m Chowh 20-25 1222 2

Sray’L sam

Shri fam Chowk

2530

14-78
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18-23
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2423

[
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3 Haseena Khatoon 7638072125 Matsyendra Nagar 24 16-18 14-16 Jahruddin |
3 Shohdul Islam 6002817560 Matsyendra Nagar 24 14-18 Jahruddin ]
3 Sujeeta Begum 6002817560 Matsyendra Nagar 24 010-15 Jahruddin |
3 Sabeena Parveen 6002887033 Matsyendra Nagar 24 20-25 18-23 Jahruddin |
3 Shajan Hag 28008543090 Matsyendra Nagar 24 20-25 18-23 Jahruddin | |
3 Hunufa Begum 9008543090 Matsyendra Nagar 24 15-20 14-18 Jahruddin |
3 Mahrun Nisa 9651362736 Geeta Press Nagar 77 14-18 13-17 Jahruddin |
B Janal hag 9651362796 Geeta Press Nagar 77 25-28 23-26 Jahruddin

3 Johra Khatoon 8960162227 Geeta Press Nagar 7 15-20 14-18 lahruddin |
3 Chandu Miyan 8960162227 Geeta Press Nagar 77 20-25 18-23 Jahruddin ]
3 Mahmood 7309061930 Geeta Press Nagar 77 Mohd. Tabish 6393054523 |
3 Saniya Begum 9026979002 Geeta Press Nagar 77 MNA

3 llema Hamid 9101920650 Shahid Ashfakullah Nagar 32 16-20 15-18 lahruddin

3 Saitul Miyan 9101779174 Shahid Ashfakullah Nagar 32 21-25 19-23 lahruddin

3 Batashi Khatoon 9101779174 Shahid Ashfakullah Nagar 32 14-18 13-17 Jahruddin | |
3 Shubhan Ali 9394537097 Shahid Ashfakullah Nagar 32 24-28 22-26 Jahruddin | __
3 Tazmeena Khatoon 9394637047 Shahid Ashfakullah Nagar 32 15-18 13-16 Jahruddin | |
3 Mojibur Ali 9678430199 Shahid Ashfakullah Nagar 32 20-25 18-23 Jahruddin _
3 Shahid Ali 9707037105 Basantpur a4 25-30 24-26 Gazi Rahman

3 Nalomia 8528144315 Basantpur 44 24-28 22-25 Gazi Rahman |

3 Ali Hussian 7269090624 Basantpur 44 22-25 20-15 Gan Rahman | |
3 Babar Ali 7269090624 Basantpur 44 27-30 23-26 Gazi Rahman | |
3 Hussain khan 7307415413 Basantpur 44 22-26 20-24 Gazi Rahman |

3 Mohammad Ali 7991237205 Basantpur a4 25-30 20-24 Gazi Rahman | 1
3 Aminoor Islam 7086419353 Raiganj 57 18-25 15-22 Gazi Rahman

3 Ainal Hag 9957840806 Raiganj 57 24-28 20-25 Gazi Rahman

3 Arman All 9682711454 Raiganj 57 20-25 18-22 Gazi Rahman |
3 Sharda Khatoon 7307415413 Raigan) 57 18-20 17-20 Gazi Rahman |
3 ramesha Khatoon BS528144315 Raiganj 57 17-20 15-20 Gazi Rahman

3 Jasmeena Parveen 70B6419393 Raigan) 57 15.20 14-20 Gazi Rahman |

3 Shantoo 8ano 7269090624 Jaganathpur 63 16-20 14-18 Gazi Rahman [

3 Manora Khatoon 9682711454 Jaganathpur 63 20-25 18-20 Gazi Rahman

3 Sabiya Khatoon 8174071957 Jaganathpur 63 24-28 22-26 Gazi Rahman

3 Phool Bano 9957840806 Jaganathpur 63 17-19 15-17 Gazi Rahman

3 Monu 9235527516 laganathpur 63 20-25 18-23 Gazi Rahman

3 Anora 8235527516 Jaganathpur 63 20-25 18-22 Gazi Rahman |
4 Paltu Maurya 9935689305 Shivaji Nagar 75 16 10 Prakash )i from Kanpur |
4 layprakash Srivastav 9838764558 Shivaji Nagar % 20 15 Prakash Ji from Kanpur |_
4 Satish Kasuadhan 9129208009 Shivaji Nagar 75 17 13 Prakash Ji from Kanpur |
4 Sunil Prajapati 9532213023 Shivaji Nagar 75 6 a Prakash Ji from Kanpur I
4 Buddhu Sali 6394877958 Shivaji Nagar 75 4 3 MNA |
B Kurban Ali 7081882505 Bharwallya 37 4 3 NA |
4 Hamidul 9771347343 Bharwaliya 37 A 4 NA I
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Ot Rag P onta 0 ard Na 0 0 0
4 Lal Miyan 8887644127 Bharwaliya 37 4 4 NA
4 Jairam Gupta 84009313905 Rargon 11 4 4 NA
4 Lilima 7755851694 Bargon 11 16 10 NA
a Saboot Uddudin 7355388519 Bargon 11 20 15 NA
[ Mukibul 8099288682 Chandrashekhar Azad Chowk 75 A 4 Prakash Ji from Kanpur
4 Jamaal 8869934866 Chandrashekhar Azad Chowk 75 4 4 Prakash Ji from Kanpur
4 Adam Ali 9395312825 Chandrashekhar Azad Chowk 75 6 4 Prakash Ji from Kanpur
4 Ahmad Ali 7988588828 Betiahata 26 6 4 Prakash )i from Kanpur
4 Pappu Jaiswal B99734G118 Betiahata 26 q 3 Prakash )i from Kanpur
4 Brijesh Gupta 9555088485 Betiahata 26 a 4 Prakash Ji from Kanpur
4 Jamiddu! Badshah 9101228826 Semara Devi Prasad Nagar 51 17 13 Prakash Ji from Kanpur
4 Samej Uddudin 9101467659 Semara Devi Prasad Nagar 51 16 1 Prakash Ji from Kanpur
4 Asha Ali 9864526136 Raghupati Sahay Firaq Nagar 56 20 15 Prakash Ji from Kanpur
4 Mujibal A 8303925749 Raghupati Sahay Firaq Nagar 56 17 13 Prakash Ji from Kanpur
4 Jitendra 7752809155 Krishnmohan Pandey Nagar 65 4 3 Prakash Ji from Kanpur
5 Manoj Kumar 9026237137 Dharmshala 48 Vinay 8303721067
5 Monu 8840875279 Dharmshala 48 Vinay
5 Munna Kumar 9169743642 Dharmshala 48 Vinay
5 Akash NA Dharmshala 48 Vinay
5 Jainuddin Ali 9695489081 Dharmshala a8 Vinay
5 Alma Khatoon 7991299432 Civil Lines 1 79 G. D. Enterprises 7054969032
S Anwar Ali 9219126002 Civil Lines 1 79 G. D. Enterprises
5 All Hussian 9000926002 Civil Lines 1 79 G. D. Enterprises
S Babar Ali 8011037294 Civil Lines 1 79 G. D. Enterprises
5 laved Civil Lines 1 79 G. D. Enterprises
5 Bela Civil Lines 1 79 G. D. Enterprises
5 S5alman 6980935367 Aryanagar 71 Saadhu 9559676061
5 Babina Aryanagar 71 Saadhu
5 Chalmina 8133928337 Aryanagar 71 Saadhu
5 Sufiva Aryanagar 71 Saadhu
5 Momina 7521098461 Aryanagar 71 Saadhu
5 Sabnam Aryanagar 71 Saadhu
5 Jarina 7880677672 Mahatma Jyotiba Nagar 47 Saadhu
5 Dilwar Ali 6003348182 Mahatma lyotiba Nagar 47 Saadhu
5 Moha Ali Mahatma Jyotiba Nagar 47 Saadhu
5 Naisad Ali 8134893673 Mahatma Jyotiba Nagar 47 Saadhu
5 Abid All Vijay Chowk 52 Vijay kumar 8303721067
5 Sibina Vijay Chowk 52 Vijay kumar
) Jareena Vijay Chowk 52 Vijay kumar
5 Sona Bano 1880677672 Vijay Chowk 52 Vijay kumar
5 Sabiva Vijay Chowk 52 Vijay kumar
5 Belan Shah Vijay Chowk 52 Vijay kumar
5 NA Ghantaghar 76
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 |3Y WU GEA W a1 o 7054062652 AT ATATY
2 |oY WU wEIU R afaan 9112503441 qHITAT ATATE
3 |REeh WU wEaa SR Hol ad 8960490885 qrEATqe
¢ [T R WY FETIA G ATeltd A 8521679485 THET AT AT T
5 |9eree WU wEaA g Aferar 7839075361 rfSaT
6 |TEIeT WU WEd WEE Ppcal 7839075361 fEfaar
7 |=¥ WU gEaar 99 g4 foram 7054062652 AN arT

Fied W9 FEEd A AT 8081537227 FITTIR (GRTAR)
¢ | WT RO AR AT 8081537227 TR (ERER)
10 | =T /I AR qrET 8081537227 fem TR (m@emER)
11 |35 T AEGAl G 3], <y 9696848441 ToieT 7% (F3m3)
12 |EeT WU wETaa uE aferen 2d) 7839075361 Tad faEw e
13 |FERE wT el wE EETED) 7839075361 a2 A TR
14 |[FEe WO wEE W cferarr <t 7839075361 TS AT BRa A
15 (SRS R AR W s 9415378825 TR S FAT e

9415378825 -
TR @ dABa HHTgel goﬁoﬁo BERIED!
17 [3M=e E wErEa wae 8762285405 AT
18 [ T Aeraal aug ”.% 6393291840 NIRARRE
19 |[FF W wEEa 9 AreHT 7388648716 AR
0 |9 T wEa e NIl 8303638438 AEYR
21 |H @& W wETgl GHg Fq1 odl 8423253363 ST Ry
22 |1 @0 @Y wErEal e FoTen <dl @.V/ 8858750067 TS RyB
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0T T fdr &1 am #arged o
1 A=y HHN 315+ 8433633710
2 gt FAR 319N 7607965010
3 A ferfy 7458997690

S F0—02 TT8 WIsfhal Bq AT &1 A

FH0H0 A fadr &1 9™ Hrga 0
4 SIICH] LS 9935365987
5 g EIRCE 8853106700
6 IECEH RTHTEAT 8853491828

W F0--03 218 AISfdhd =g A B ghl

FH0H0 M far &1 M AEgrsd o
7 R gFs 8756403377
8 RCEd EEod 6304127357
9 JSTT |[AR 9695074180
10 TR A LG NICAEE| 5120554479
11 1. Rt RERTCH 7396161131

S F0—-04 T15 WIsfdd 2 a1 & =

F0%0 T o &1 A8 AETEa A0
12 RS qUSy SR qTOsy 9076518397
13 AHY HAR TR y9Te 7084872421
14 GINEEE] 0 ITRATY 8127961536
15 aRfa=g 7267076845
16 HeY BHR REGEIRERI 81821347950
17 Y FAR 63 FAR 7080536359
18 HAS BHAR 7510048448
19 Gorg sfrpr= 8009336516
20 RSl HTA 8423183742
21 fee $AR EASGE 9118268990

W 0—05 g1¢ WIgfhel 2 FAl &1 G

F0H0 aH far @ T AasA o
22 fa=g < e 7618961326
23 foRt Tire 9% ollel 9307693458
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758 R Ay uie, 12 [y, 2020 g0 (Bl 21, 1942 Y@ ¥dq) [mTe
wrated, TR s guared, MEyR

06 3a¢aY, 2020 $0

{0 23 /50370 / YHOAOUH0 / 2019-20— TR Ay MRy & @ omfie yawm @ wersa
aufafy 2018 @ WwEw ¥ IR wRw AR P A 1959 B URT 541 @ awa onf wifd wr
g s o gu e e 5 1 wmva gdadt Al 0@ s @ st wva uwara o
FRAHRN WAy & gy da@ Raid 03 #E, 2018 AT Hio W& @) ufad dod fawie 09 aeaw,
2018 # FR i TRER @ SN qufdte yawd g guted Sufdfeal &1 weems wiRa fear
dqueard TR A RaER & 9 auflie yewd 9 gurad Sufiftdt S @ gaened fReie
09 Wid, 2019 @ ‘fegwE’ R e gwER-uF @1 IR Iurar R} e wHER-uE § 0@
A @ e aufc g smmfea wega 6 oM eg wefia e mar | Swiad e wHrER-aE A
uHTRIE smufd / smafea smEor @) srfadl A Framgar PuiRa oaf § i smufa /gae gra 48
gV | sufart / afcaal & Fvarer @ TR T @ W TR Agd, y& AfNE, @ TR ol
WeT®, T & TR Wy Jfer #t 1feq dadt 7 FuiRa [/ 0@ o1 smfe /gem gra =
e @ qwn A Pgeaell # aur yave WEA B S @ Sy e &9 10 56, 2019 @ TR
IYIT B WEH TR DI | Iopd § TR i IRER @ O sfite yawE g gure SulIRat 2018
@ uwE B g afv w1 ¥ afd R o &g mo R fm wea Y 1A dow Reie 08 TR,
2019 U fbar man, e @R wdesl & Swiea wwaa wiRa gan | agged § fFrmraed T 1o
2wt

ufafer
1—fErE -
78 IURfEET TR s TREYR @ o JURTE YR 9 g SUfAfeRit, 2018 HEERA |
2—aTT], B4 SUfAfY IReRY e § gl BM @ Ay /@ @ng Enf
3—9RYNRAI-
(1) arafrter gram & A Frifa wfibar siffra &, R snefiom @ opaa # arife gt @
AghTaIe e afadfe #
(2) wieR & Qe @ yards I a8 71 wfifa grr @ = wenfa afiwa 2

(3) St frrexf ugred @ a8 v siftma 8, Rwver wew oiaf g1 s fasar o
[Hdl & |

(a) Sifae MANa=wr | QA ufbar afwa 8, o M99 wig 9Re 6 &1 Ied o33 & fod
ed ifas frar gr1 drdfae gerd @1 wrargdr Rged e 71

(5) Wugwr & wugy fagal don B g Tur | S ISl @ Serr A1 werdn S
afaga 2

(6) FaxT @e TN W vH WA Pl ufar oftma & Rrmd ardfe gee @ geeiie
fAavor adfera 21

(7) Fysior el sufie @ afafo, gfmo swea ok gem Q@ awfua srdad @& aRem
Y Pt werl Afdar ok 7o § S aine aiftva &)

%
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W 8] SR UdY e, 12 Ry, 2020 €0 GUEIAV 21, 1942 AH HaAT) 759

(8) @rrt A ot wad wa aen GRas ary i ® YgHY A AHE R JNavE qrguri
erefla a1 sl @ oiftm Wy A e i @

(0) wrwy A g Pl A Sueg sy afa
(10) 3R & Fanes W AU A Juldne & IJanad by are) aafda ar vernus sfda

(1) ATV A OIS, WAE SIS BT UGEVT AR ARG B A IS Areh Y, g1 B Aref I$A AT
9l q9q, @ @ @, wfda m wan i ha /s, B eew W S, a9, Ruvar sk
wera @ o) weenars Iural & wy Rairgs @ v gl § safine e aulre @ 4y w Puem
sfRda 2|

(12) Fenfoas @ gz o I @ Rrae S smlre a1 =g argy A Rua gor 2 aen
oo go 9 gfdra arar foffaa ugmed @1 frewor far 2

(13) sngxiriier A WM YR afda @ Rrae wanT 331 wwa @ "ra § a1 SE § od @ i
aiod & 3 5 o @ @ Rraer sy pners fAvews @ fodl smae o @ teen @ ford fan

ST R

(14) TR E we ¥ Ty Ao afug 8, 98 TRy 9N Iuf¥ne yeud 3R gaeA
S B aifYesvor @ dhar wrar 2

(15) o IuRme & arla ofeifs uRuwemn sulmel &1 vrewr f&< IwRa S9
et suRie] o |fFfad oxd gY 8 a1 3ig O wU A 18 /g &= § U1 fhar s
aren aiftias qor amariia amfine amar 2

(16) vt & waTgw W Q6T @i Al SRS ¥ TG o SRl @ wugvl, wHdmRe
#UERY, YRaET YEERY 3R fuer @t g &1 @ a1 yaes @ R 3w IRria W B 3=
PO A AT & G U3y 83 § g org Ul @ yeud 9 sured @ ford AR A,
TSN R 39 w9 ¥ fge fear mar 2

(17) TfearY ¥ HE TN ik afne B e el Gk @ o @ | o st @
TR $ T 9Y g9 AT JOEIPR ghs BN MR g9 i $uH Ifeard oft okt @ AR e @
o 399 3 ®©9 A o PAifds far wr @)

(18) vy ¥ 98 wihar afva @ e g e wmfil &1 T a1 g aftha Sarel 3
gRRad= far Siran 2

(19) yAgHY | 98 ufhar afia & o -9 Sl @ IAed @ ol gramsxor qmfial #
FHN @le # gRafda sar 8, & & 9 go SR @ WHE 8 aadn # |

(20) st | g9 Wl & SuEg AT AT 8 |

(21) JuaHET | TG W NURME P FECAH, IFEAS, JAHHT AT AR gR¥EHeH
Sufire B JeTT-3rer T g ¥ B AT |

(22) vog A€ a1 Wi @ guRafy w9y gguer Faaer a8 @ o e @ gguer s afifa
sifand 2 |

(23) WvSRET A T SR vt B oReE U W TW yeR f¥@r a= fw wm afa 2
5 @1 avde A, A7 aES) B ArHfia HA, AT gIRi dur s gl B AT S T |

%
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760 TR wew ie, 12 Rar, 2020 o (ruwavr 21, 1942 wE Hae) (171 8

(24) uRargs A ANy wu A RBanda A 1 oRags g gR1 @ @ vad e § R
Wb ad g A aufine &1 uRaga sen a2 aifs g $1 dvbe e, drare @
BV B ABT AT GD |

(25) aifteilorel A ag e AU R, S - aun 9 Sid WR B wen i sigE A |

2l 2|

(26) B Fav @ g Aa e e ® @ § Raffa & @ fod g3 &
U d G @ ufba

44— 3N R} &1 wUrapRU—

(1) st P & for ge afard @ 5 @ o el | suaffa wrda o sfiret @
SETH W WA YG-YUS [l § M FExn Iugdd sabaqal dav1 urd H qeeiRd A grn g
27 3 va ar FAuiRa @98 ® I SR ¢ SR F 1 €UV 3q SUde a¥rdl TR Har &1 WS Yob
eax AR &1 819, aifd 3mH wedl, A R A ERT WS dRA @ uvEnq fedl geR @ et
HE-ARBE A Bt AT (= foeRn 3 o Ae w IR At g B s v goRgfa w
ey ¥ framgar e f grR e o wa)

(2) TR W MREYR ERT GHE-9N0 W ANRET @ Urearfed fEar S| 39 gdeE 8g TR
. iy ¥t daew, iR, R e d@ensi & gl R frm TraR @
Sl /I GEE BRIl AT ARG BT GHSH UG HURT JYFHRYT Y HUSIRG X 4 faftad
uRaed g Ueaed & @ ford s &y

5— TR 3 uf¥ifieT &Y AveRu—

TR TRER J¥ar S9e BN Afga 5 M & WRteR & werm 4 e sfined
ERT IRARARS /IRT=oH qRRfEl 437 7 81| woerer gfel &t temaen qur ST SERET
oY w9y Fefafed quel &1 am 3 @S-

(1) Piffe &= F suflre I A AT o TEEE @ g B S H XS g HUSRU
GRes @1 gor 3R R @ Frefl, weg @ wver gfdemsi § = g s00 Hrex @ Enft iR
01 fheirder @1 uRfY & 3fPrepaa 05 | AT HUSRYr F Glaen FE W | AverY Y AeEe gFE
ER e & ©9 H U W R i, e yaie ugd 6o |

(2) TR frmm TRER g fFA org AfNaRY g1 Sae TR 9 arel AvsRer glaar @
fesmga T B Rt & s@eer v T g1 FR@e aAERYT § got w9 § 9 ¥, Wedws 9§
UATEd] &1 Wiar 81 Ud HSeH & WY € UAT HaN @lell R G |

(@) TR frm TRER gR fFEiRd geE el R gugEre & dicfea dE @ ol
=R O & 9UF-996 e Wl @R o Wad 8-

(9) &= - o i sfdret 2q |
(@) awg - g gme A sfrel 8q |
(d) e /viven / e - 3= RV et &)

g doRl W Ge /el & gured Fred 9 ik Rag @ ford g yare e
HRuR ared sradeR A 4 ford ST |



590

A1 8] G Uaw e, 12 Ry, 2020 g0 (JIUBIAY 21, 1942 AH ¥ad) 761

(4) wrer # Rerd Wl #r-smrfea, aRngda vaRmeEm, smarfa vd aamfis gfrer & gaam
A g Rede) el 5 3 anavas va@ @ Iugad Wl WNavad WeEn ¥ 3 @i # b
forma feungs o Fem A gra apifRa 8, o ol d enfla & wai @ifd a8 scaffa
ARe @i @ 9fF-HI Ry & wd, KB TR A Myauy aeell @ @ $d # odr b |

(5) wavd ArR@Y @1 e & & aga aRwr & S gaafva sulred &) e % s
a1 A4 ard (died) TR A TRaR g aRed afda ar A @ fAwa @ S 7 el R
Rafd & a1 wea W aar R v & F¥IE/FoR H T I |

(6) s W Frdard R TR grr (doshodlo / foshorwo /W wRa e @
Ry el & R W) & G R 3w @aen &1 W d@E TR A IRER gRr i
R AT bR JYAAT BN, AT A S JURe B baAr Al @ SR Fete Wie R aTd age
faa S srerar s qrER A S A

(7) q@rsQr! #[-90CN, o (4 Gedl ARl @ IURIET @1 W S el wgfa @ @ g,
ved 9 YBR fBar 9w @ifd @ sufiel @ Suaht F wrar o 9 ik 3ad o1s d@eme A
Tl Bl | 78 GARTT v @ R 9 2eailREl @ w9 9 v R sHdl FEEgEr. PR
GFARET T & At TR A R he R AR Ao S A9 aR g9dT I gifked
Xl BN Ul HURTE BoM ® SR Fuie #id R a9a 6 o 9@ Jar 7o ey d
sfarT SR fan o wa |

(8) St fafpdra, suf¥rel qeon sfieife Uil &1 T oW snf¥re & Wi =& femr
S, $R R Rl &1 WuEw @ wive @ R wem e 9 Rt Pasl @ sger e
S | 99 Rfecia Uil @ FaEgaR FRaRe g $F @ 3feE e e ficie Bt wad
¥ 7 fFuiRa ge R W e ere sulrel & feare gRfed s @)

(o) smarig 3R g &= ¥ wufdd smufdre &1 g wfea Rewl svar arer P il 3
fRuiRa ¥rele HErR /Td g ol | YH W R Sl SR |

(10) arTarl IR fEbv/2ER T BRIl 9 So@ Uil /AeR @ Se-se wafea far
A vl T Al @ SgUR 3T a B SR | arEE @ Iulel @ TR e kag
& el T9<e & IR R 77 TF I W 9 A1 37 9 afd 9 Wiy ) gRae
wwig B ¥a | el e /gerl T der @ e @ sem Aifte It WE @ geRE W e
TR A TRER g g wiieer @ <a fuiRa gee ) aRae svax fFuifa fafed Taa
W dF JEEHl BN G e, q0, Weuhe e R Ehed w9 A 39 ol werar
1 /v sfafias g fFadl @ qga g 8

(11) saf¥re (F2T ovde, Wl ofcadt & Famar T8 S|

(12) FmarRT ggEh & Ofre HRE Wl JuEr TR A BN o WA B AE-uR oy |
g FE g wrm dur Sl s 84 /Rid W E ydy dAr 8|

(13) @13 @t afdd sya wad, GwE, AYRe gfwE | TR 9 dEs, 9l Age, |,
MaR, HeA, §iYd o o9 9RIR H 9 WHR A O B W T e A w® g8 3 R
ardraRv g | ygfid &1 9 91 WRe & g1fA 81 @) GHIEAl I8 Il AEARTHA H a8 3l
e e debrel ST gl ayel fear o wd, vd wio e § s fear o wa

101 ¢ %/
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(14) B¢ afde A yor & ga wawf @ g @Ay wdwifis el gt § vafya a8
avn | f ger @1 ggue el dard g wrn orar @ Al e v g ok gww A ard
W aygen S|
6—TR AT MRER &1 IR

(1) =R A aRayR genE gRn AR i d@eeeta Rea wft adefa o, e, seh
aRaa, g e, 83 aoRl wies el @ W-u TR g IRaR @ wd @ IuE], aEeE
safe # ufafRs 3 Wt af R wwiE A e YA A @AW @ gE ¥ wha fBa T
PGS Addd D G BT /deR § Hd sk 9w | gl saer gRae sifas
T i 9% 3= el d dxad @ ol ufdeg g, Rrrs ford R e TRaR IR w@Ed @
wrg WETE HHAIRA Ud 3 WIS HHAN auT $HAN R wrelfal, &3 4 ol dfeer | we
el Fiffe S aBg T FaM B o aftga @ f | afd sl e § iy Fer grr w@rez
fRa A Wwud g9 gexar gAEa a3 4§ srmd 8 W |

2 s sEfdy (Re™md =) ANEGAIER SUgHE WH ® 69/ R ahad
ey /Eed (WERe $HERF FOR BT MWK WIF IR © @s @ Jfod R 2g
FHERIME / Avsihel) TR gfe @l wiffd &7 &1 wWa= e | TR i TRaR @ &3 3
THE ARyl Ud SN uRre i @ TR fm, TREgR g it e s
7-TNg 3N JURE $T G-

TR frm TRER &7 A TR o Rl @1 gE-aRee darm gtk @) aft o
afdd wdwte e qr, ol ga el usl, o @ 9al saft oAl ge-evec
B /Y@ 9T T A TR A IRER @ gR oitea ae o e @ 'R ¥ 56 a1 T8
B | e -3 A Uit e R TR, TRag gn FeiRa SR ants 08 afar |
#P W) & I Y B UIH B |

TR 7 TREQR §RT §9 8- |

(1) TrIE I uRne (ydeH Td BATe) Fad 2018 & UG A OR-BR 9§ FORT YDA BRA
% o <gwoar AE 9@ gRT A P & @i &F /gt F arp o e

(2) R-TR ¥ o1 WUEW &g &7 # PRua wwm @ Pukv sferd w9 9 fGor o,
WHFG: F99 UTd 7.00 991 W 11.00 I3 a@ uiRa w0 F fear 9 fég ot R fm grr o
fadw W Afam e S @ df $9e W 4 9ga[ B o e e sguen gikea
far i afard 8P| 9% dav [WuE @ §Hg Ed /Ay A1) soex Fafial @ gfva e
SR |

(3) =EaR® &7 4 ARS YRrer /gFH ¥ B9 GUEY ¥q MGG §HY WG 900 9
12.00 g9 TF @1 AT |
4—ER-BR @R RV ISl & T80 BR-BX Q@ UVl UHAAd $X e AR R (GER anie) dbed
udifad 8-

w0 IYANT BT DR aafe TR s grr
o fAuifRa R
(¥o #)
1 2 3 4
1 T @1 @ Y ofilgq A & ae—
30
U Hud FIGEIE fges
& yaw e/ we wfomre 30.00
2 $0S&J0TH0 yfamre 40.00
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2

wroangoslo 200 @t Mex a
gaosgouno 200 aif Mex ard
Wit g walt @ Rda-
datl
gadl A g ax
HE "ol B gFE
wea! @ R
TG U4 7o @ T T q
TR
B WeR= 200 97 He T
g YRR 201 A 300 T Wie a6
301 a7t B Q@ e
IRTE WD B G famar
gled /a6l /1 8199
20 948 @

21 § 40 d9€ d&

41 9 3 9=
1,000 @ Hrex @ f® (A7 RITRT T SO AAD)
RN
SHAATIHf e e
araTEferd erare
N T
1,000 g7 Aex 9%

1,001 9§ 5,000 a@if HleX dd
5001 91 #ex 9 s

9 1a e A gor
100 a1 We 9§ 999 aif e dd
1,000 a7 Wiz | 1,999 a7t wie aw
2,000 @' $e A s a@

763

0

50.00

70.00

140.00

455.00

350.00

700.00

700.00
1,050.00
1,400.00

700.00

1,750.00
3,500.00
7.000.00

14,000.00

350.00

2,100.00

2,100.00
4,900.00
10,500.00

350.00
525.00

700.00
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1 2 3 "
- o 0

12 wrfan (ward /R war)

U 50 dHER) d® IR LI 175.00

@ 51 9 100 HHAR d@ yfeye 350.00

A 101 9 300 FHE ab PIREIES 525.00

8 301 @A ¥ afs PIG LI 700.00

13 el / Reror wvems gned wftd

U 100 99 dd yforre 1,750.00
100 98 ¥ @ gRrETE 3,500.00

14 ot / reqor e

U 500 BT /81H db PIREIRS 1,050.00
500 W s BIH /BT gfmre 1,750.00

15 gwotlo / THodlov0 arawiy® fRuerr weerr

T 500 ©TH /BTARI O | yftre 3,500.00

4 501 ¥ 1,000 BT /BTSN dF PIREI 7,000.00

W 1,001 & s B /BRI 96 PIREIE 10,500.00

16 WA gd AT B (Rifecaar g1 Wfeq)

U 2098 d® yfare 2,100.00

@ 2140 A5 B yftre 3,500.00

W 41-100 93 OB yftrae 7,000.00

€ 100 93 W AO® uftrrs 10,500.00

17 Fenfae / deremsh / wea— (Rifecdra aer fed)

U e gftre 1,40.00
dereroft / Ui yftHre 700.00

18 HE /A B GHH

U Higed @1 B3 §HE (7 @M gr) uferre 70.00

& HEed @1 91 gaM (@ YY) PIGLI 175.00

W arfofoue 43 9 (7 @@ gr) PIGEI 105.00

& affsas &3 § (@m ary) uftrre 210.00

19 ATy g

v faq @re gl & PIGEI 105.00
wre el @ uftmre 21000
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1 2 3 4
%0

20 m-oH
¢ guftan argA gfersre 700.00
& quften arga gdwM B Wiy ufesme 3,500.00
& ar ufkw argq wfame 1,400.00
@ ¥R ufyr IET FEY B A ferre 7.000.00
21 A / s Srgerad
U 191,000 o Hrex a@ yfcrre 3,500.00
@ 1,001 | 2000 T HeR qB PIREIC 7,000.00
W 2,001 ¥ 5,000 @ Hex dB wfemTe 14,000.00
St 5001 @if e Q@ IR FINEI 35,000.00
22 Safre S8 w6 SaET SR

22-1 T Yefied e gafigea gfie
T 19500 9 Hex O PIGLIES 525.00
& 501 ¥ 1,000 I Hiex TB | IREI 700.00
1,001 ¥ 2,000 I HeR B IS LIRS 1,050.00
g 2001 ¥ 5000 T Hex T yferE 1,750.00
3 5001 97 dex A ARS yftrE 3,500.00
22-2 afidpe (IS galfdgda gfve
T 19500 9 HeR d@ IR G 350.00
1 501 9§ 1,000 I Hrex IH yfore 525.00
W 1,001 | 2,000 af HeR dB PIRLIE 700.00
S 2,001 ¥ 5000 @ AR qB yfEE 1,400.00
§ 5001 i Hex | af® wfrsre 2,100.00
23 FHAE! /IGET AfY BT WU BYA AT
U 1950 3 Aew @ ufre 175.00
a1 51 9 100 g7 #ew d@ FIREIT 350.00
q 101 9§ 200 @ Hier 9@ ufiare 700.00
201 9 500 @ Hiex a@ ufosre 1,050.00
§ 501 qif ey 9 0@ yfomre 1,400.00
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1 2 3 A
0

24 S/ WG ufcysrms 3450.00
26 ufead /urgde way / Rare /ufdafa anfe ufafa« 350.00
26 O g
U uge Wy PIRCIT 350.00
& ugid gn / WogHoshio v wid wue @ wiy yferne 1,750.00
A wfdw Rera qur Arex Ra ufevare 1,400.00
27 3TN
U 01910 Y d& wfere 1,000.00
& 11 9 20 9y TH ufsme 2.000.00
W 20 9 e gy PIGEIGS 3,500.00
28 IR DI G
U @ad IRE B G PIGLIS 1,400.00
d &< D WS IRE B GHHE ufrae 3.500.00
LS G PIGLIG 1,050.00

TR-IR @AN GUEY B1d ¥q Saargar fuiRa ger ude w A ard/dm @1 afdga
T /afed g1 8 99 f6ar SR | Sdd &)1 @ e /afd g sfra Sf 9 wer-mar
S vd R® @ Rew gl /o R W oA weRfa fvr e sftga wwen/afaw @
fReran / ame) fRur W wRen /&fdd &1 M 1§ e =y g g

(5) wren/afdd & FuiRa g3 4 arafRes R wafa wr frm, Traw 3 sfga
s / ufafafa &1 sga s @rf

(6) &rea /were /Frafad yRext dur aiftifoas &5 wfta gl siud) den guv-—wer da
e /afRadl @ suf¥re WuEwr &V Rg @ewen @ W g9 el A Swfia e Ruaw
AR @ ST WA ¥ 9] del § [efad X @) aigdl | Raed ) famar ghe sifom
AR el uv o SrET |

(7) 31 HeR & RS & AAG g ISTE-ERTS A& fabam S | et wfeaE & &Rv ar
&= aufRerd &1 o erdwd @ g @ whd B9 W e ¥ v g4 wfaa aaver @ e el R
ST |

(8) fasit it =faa g1 o GRWT & o TR e & aresil / FeR) /gl ganfe @R srfiret
1 YUSRY 8 IUAE HRAM T, TR B AR 1 FHEN SIAT AAM, FGA FAN e ST AT |

(0) R fm WREgR @R IMRa @awen A wR wHM| A Wl ® FW ISA B
aroardl A giafaa s 8 aifé @av Gsa uw uel T8 @ |

2
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8- 3 aufdne &1 uRagT-

amfire @1 gRags & & O war A @ oM e aed SW A gy @@ ga e arfe
aafde o @ a @ Reard @ 9@ ik a1 & aara & v suf¥re et v e w@ aw gaa ol
PrifeiRad Arcuel o) stusrar -

(1) wnfYa sver®s R @ afifeT we1 dEv wre Bar S| $¥EE & - AE-9
@1 & o) W YERT @ SR |

(2) uRags argl @1 f¥omda Yur grm R 6 sufire @ oifdm @gs @ gd ar-ar & o
e SeE-uvE ¥ I O WD |
o- B AURIME BT YHEHRV—

TR A TRER gR1 TR dm F gfafks S @9 99 sufire @ SuErf @ @
ford rou weuvr AEEYT Avse A wWiad wgfaa aeiel s O Ry as-ial &1 sger g s
f5 & R R R BH U o we, @ ford Frafofad Areset @1 s S A T-

(1) S v suire & Rediavwr @ R FwiRew, adt FwiReT, aa Frie = dwmA
AR Wi fBur o whm R TR A @ o W) sar [ s der e dga
b @y dosnodo / Nosttosnodo ggfdr I ord wxar wdm|

() g v warAEl ara iy sufie @ ford Ramasfer ufvar sar g3 fafre amell 4
sf¥re ufhar & fod s=oiNG & 91y Jlual S9e 71 St urd S 8g I Wi 3R B3 Tdad
ygfa 8, a1 @ ar YR vafda doshodo /doslosiodio uelt w wenfda &7 8 wwa ugmyr Ao
HSS W qle! AT AT} Al Heen 1 Al A AR R qH |
10— ¥, 3aRTe] &1 g —

4R R F e safeveia fea sufne] siar 7 19 Sl & St T a1 gAgsmer sar
98 Jfde wamE @ o wgfaa 2, Maifd e S| wRor suiiel & e gRuar |
YR G4 BT T ARl § A g7 9, W 99 39 JuRnel @& el & ford Suydd urn
S| emRerd aRRefdal F srerar dofers gem wnfls A o9 @9 TR A TRaR o
drsfret Age R FEiRd Ame=e! @ AR g4 R0 ax Ga |
11—3iffarer / anfRaai-—

(1) 3 Sufaferl & wada ae @ qd 4 fAReEa Sufaftal & smria fvan gan 18 ol @ad 34
Sufdfedi & yaraeliel 8 O & R Sdy T8 w9 AR | g @) A Bl 39 Sufafdl & e
2|

(2) tar favae g9 veR fAflga Suftedl @ e @t 1€ 5 oft @@ @ 5 f Frdard o
sifdfa a1 Swrd f IfeR RARNReR Trgar a1 sfRa Q@ @ F@ o€, saRe a1 G samo
71 dffae e fafy erdard & wafda & s

g — I

0 wd TR A w0
%o wed g1 uiRkd

R 3 A
1 2 3

%0

1 i va @il g/ gal § @ SreH W) 100.00
2 gHFERI gRT Gl § HaN S W 250.00
3 WeRe wiferdl gR1 Idfie ga # HuRT e W 500.00
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19

20
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23
24
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2 3

-
Wea nfEa) g ga N aau e W 1,000.00
altenffa vl Givr e d @avr s W 2,000.00
peard, are, wpld), we, angdud, = @1 W ud o Wit o el o 1,000.00
we anfe delr erawmfaay w
May wdufam el § graa e/ Arel serar Waw A 48 ue 2,000.00
sl warr gwr genfy @ fator @1 werar, Fafor aerd, de, @, @@ 5,000.00
Ol W M g sre| W
faul) daew g aurd), waw vaar Mav genfe aRagd svd g4 9 fim 10,000.00
o wsdl W Iu gl e g el dar )
At vadl, dREl vd wed gr AR g sae el w el affas 2,000.00
UAR-UUR B e faudm, el foaar wwar fRan, ofaeifis
4ol @ YrExdl $) @d B g I A W
far Wafy @ Vs /A Fed /TS FA W qAT ATAl S B 1,000.00
I
diid 2 W 6 db @ dffa Eafiyl R AU g W 1 F 500.00
vafya & @ forg PuifRa sawTeR FERT UF A eHaT BT AR
RECC RN
qHIER / Sell AQIRd] gR1 ¥ed W 9od e} U4 anfea Ruaf 200.00
¥ amae fed g arft Sarey Tl R W
Wie @1 ST b AT ghIIeR gRI Bl & ST @I gfgsdi, Fad, 1,500.00
qefter, @4, 71 @ g s ¢ Bad s ¥ed M IRl d SdaR
Tt B W
M IR S® 9 HAHF & 6 M, A, dB, dal, A, He, Tael, 1,000.00
HIST, YoR TR drere, SRt 3 Tl dert )
e / faare erell & Qo § FER ST W 5,000.00
HTH IR, WS R G H A1 ST AN, Gol | W, AUl 9B g 39 5,000.00
HASH R ST g TG BeA™ U
Ardsifie eI, 9ME 7 WesE @ AR deax wferal daey fwe g oW 200.00
HWeEH WX S 9 TG0 Bef Uy
2R afEn A ardl gRI AW UK 9 WeH W Tl e gedne 200.00
Sl T -
§HHER] Hudl ATl g M IRAl Wed YUl GHE b 6 2,500.00
Il A¥anrd) T UY SIfadHY B HaH | STedR arddTd, e WY
SITH YR, He®, Weh U, e WHF Y sfaswHer dx HIvEre, 1,000.00
ara1 defix Tl helr W
yigde oRudrd, AfRdT g, aolfe, gararEr gemfX eamw IR, Weh 2,000.00
weuy UR Tl STedR del 1)
Hed & fBAR 918a @ gaT /SPR @) 9SE WX g d8[ W 1,000.00
M qee W Y Fedll 4 I AT R 5,000.00

B0 (3rge),
TR AT,

%/ TR frm, Mgy
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2 / Amnexuré- 7
M:“. UTTAR PRADESH POLLUTION CONTROL BOARD
\‘”" Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:0822-2720828.2720811, Fax:0522-2720764, Email: informuppeh.com, Website: www.uppeb.com

Validity Period :14/03/2024 To 31/12/2028

Ref No. - Dated:- 08/05/2024
204540/UPPCB/Gorakhpur(UPPCBRO)/CTE/GORAKHPUR/2024

To.

Shri SANGHARSH NEGI

M/s NTPC VIDYUT VYAPAR NIGAM LIMITED

Gorakhpur Harit Koyala Pariyojana, Village- Suthani, Sahzanwan,
Gorakhpur. GORAKHPUR,273209

GORAKHPUR

Sub:  Consent to Establish for New Unit/Expansion/Diversification under the provisions of
Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention
and control of Polution) Act, 1981 as amended.

Pleasc refer to your Application Form No.- 25151554 dated - 04/03/2024. After examining the
application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance
of following conditions :

I Consent to Establish is being issued for following specific details :
A- Site along with geo-coordinates :  Latitude-26.751324, Longitude-83.1454695
B- Main Raw Material :

Main Raw Material Details

I
| Name of Raw Material Raw Material Unit Name Raw Material Quantity
| Municipal Solid Waste Metric Tonnes/Day 500
C- Product with capacity :
Product Detail
! Name of Product Product Quantity
{ Toarrefied Charcoal 6500

D- By-Product if any with capacity :

By Product Detail

Name of By Product Unit Name Licence Product Install Prf:duct
Capacity Capacity
NA Metric T_'onneleay 0 0

I

Water Rcﬂuircmcnl (in KLLD) and its Source :

e —_Source of Water Details
Source Type Name of Source Quantity (KL/D)

Municipal Supply Nagar Nigam Gorakhpur 200.0
Quantity of effluent (In KLD) :

d
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Effluent Details

Source ('ntl!e_llllll)t__itnﬁ - Ql;anl.l-l-y_(lzl,f'_l))
Domestic i 10.0
Cooling - 200.0

Fuel used i the equipment/machinery Name and Quantity (per day) :

Fuel Consumption Details
~ Fuel Consumption(tpd/kld) Use
N Others 25 Heating
For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish

again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish

again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.

Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 31/12/2028 to the Board.

Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

[t is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

Lcgal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and -
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Specific Conditions:
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I This consent to establish is valid only for setting up a 500 TPD MSW to Torrefied Charcoal (6500
MT Month) Facility in Suthani, Gorakhpur having Latitude-26.751324, Longitude-83,1454695.

2. The plant shall not abstract ground water in any circumstances and the water demand (200 KLD)
shall be satisfy by Municipal Supply Nagar Nigam, Gorakhpur only.

3. The plant shall not discharge any industrial effluent from the premises.

4. The Project shall comply with the provisions of Construction & Demolition Rules 2016 & SWM
Rules 2016.

S. Transportation and handling of MSW shall be as per the SWM Rules, 2016.
6. Torreffaction Reactor shall be operated in accordance SWM Rules, 2016.

7. The Torrefied Charcoal Pellets Plant shall comply with the provisions of Hazardous and Other
waste (Management and Trans boundary Movement) Rules, 2016.

8. Separate space for Torrefied Charcoal Pellets shall be provided by facility.

9. Comprehensive safety measures must be followed in handling of wastes and the staff must be
properly trained.

10. Torreffaction Reactor shall install Online Continuous Emission Monitoring System with data
connectivity to CPCB server before commissioning of the plant.

11. Onsite emergency plan approved by the competent authority shall be submitted to board.

12. Project shall install at least 0.5 meter from roof level along with acoustic enclosures on DG set of
capacity 1000 KVA for use of backup power.

I3. The dust emission from the construction sites will be completely controlled and all precautions
will be taken as per the provisions of Construction & Demolition Waste Management Rules 2016.

14. Torrefied Charcoal Pellets Plant shall comply the provisions of Environment (Protection) Act
1986, Water (Prevention and Control of Pollution) Act, 1974 as amended, Air (Prevention and
Control of Pollution) Act, 1981 as amended. CBWTF shall operate the plant after taking CTO under
the provisions of Water Act 1974 and Air Act 1981 from the Board.

13. Project shall comply with the provisions of SWM Rules 2016 and provide facility for safe
disposal of generated solid waste in housing project area.

16. Torrefied Charcoal Pellets Plant shall comply with the relevant provisions of Environmental
Laws.

17. To ensure the compliance of CTE condition from | to 15 a Bank Guarantee of Rupees 10,0000/~
(Ten Lacs only) in the prescribed format shall be submitted to the Board within 15 days, failing
which this CTE.

18. Concealing factual data or submission of false/fabricated data and failure to comply with any of
the conditions mentioned above may result in withdrawal of this CTE and attract action under the
provisions of Environment (Protection) Act, 1986.

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 08/06/2024 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.

igi igned b
GHAN 2
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UTTAR PRADESH POLLUTION CONTROL BOARD
P Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
o Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppeh.com, Website: www.uppch.com

Validity Period :27/04/2023 To 31/12/2027

Rel No. - Dated:- 27/04/2023
179549/UPPCB/Gorakhpur(UPPCBRO)/CTE/GORAKHPUR/2023

,l“' .
Shri RA] KUMAR
M/s EVERENVIRO RESOURCE MANAGEMENT PRIVATE LIMITED

Solid Waste Site, Nagar Nigam of Gorakhpur, Suthani, Gorakhpur, GORAKHPUR,273408
GORAKHPUR

Sub : Consent to Establish for New Unit/Expansion/Diversification under the provisions of

Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention
and control of Polution) Act, 1981 as amended.

Please refer to your Application Form No.- 20166300 dated - 12/04/2023. After examining the

application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance
of following conditions :

1. Consent to Establish is being issued for following specific details :

A- Site along with geo-coordinates :  Solid Waste Site, Nagar Nigam of Gorakhpur, Suthani,
Gorakhpur

B- Main Raw Material :

Main Raw Material Details

Name of Raw Material Raw Material Unit Name Raw Material Quantity
Source Segregated Organic Metric Tonnes/Day 200
Waste
paddy straw Metric Tonnes/Day 10
Agro Residue Metric Tonnes/Day 10
Biomass Metric Tonnes/Day 5

C- Product with capacity :

Product Detail

Name of Product Product Quantity
~ Compressed Bio Gas 300
D- By-Product if any with capacity :
’i___ - By Product Detail
Name of By Product Unit Name Licence Product Install Product
- | Capacity Capacity
Fermented organic | Metric Tonnes/Day 20 20
~Manure | e -
Refused Derived Fuel| Metric Tonnes/Day 35 35
 Rejects Metric Tonnes/Day 5 5

B Water Requirement (in KLD) and its Source : %”
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Source of Water Details

_. Source Type _ ‘ Name of Source Quantity (KL/D) B
| Ground Water (within Ground water extraction 42.0

' premises) ) ) ——— ”
‘ Municipal Supply ~ Municipal supply N 6.0 -

Quantuty of effluent (In KLD) :
\ _ Effluent Details

e Source El_-l-l[.\‘!l!_!lpiil)ll Quantity (KL/D) .
Domestic 6.0

— — _— _— — S—
! - Process 42.0
Fuel used in the equipment/machinery Name and Quantity (per day) :
' - Fuel Consumption Details

- Fuel Consumption(tpd/kid) Use

Diesel 0.050 For electricity generation

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.
You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.
Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 31/12/2024 to the Board.
Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.
It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.
Legal action under water (Prevention and control of Pollution) Act, 1974 and Pgir (Prevention a_nd
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Specific Conditions:
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1. This CTE 1s vahid for Everenviro Resource Management Private Limited, Solid Waste Site, Nagar
Nigam of Gorakhpur, Suthani, Gorakhpur for the existing production capacity of unit only. The
industry can only manutacture Compressed Bio-Gas 300 MT/Day.

2. The Industry shall comply with various provisions of The Hazardous and Other Wastes
(Management and Trans boundary movement) Rules, 2016.

3. Minimum 33% of the land on which industry is to be established will be covered by the plantation
of tall trees of suitable species as per the guidelines set up by the Board vide its Office Order
no.H16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL

hup/Aswww uppeb.com/pdf/Green-Belt-Guidle _160218 . pdf.

4. The Industry shall ensure that no generation of Effluent being done. If effluent is generated then
Unit has to install Effluent Treatment Plant (ETP) of adequate capacity for the treatment of industrial
effluent generated in the production capacity. The industry should ensure the operation of the ETP in
such a manner

that 1t confirm the standards lay down under the notification issued by MOEF&CC vide GSR 978
(E) dated 10/10/2016.

5. Under the Noise Pollution (Regulation and Control) Rule 2000, the industry shall take adequate
measures for control of noise from its own sources within the premises so as to maintain ambient air
quality standards in respect of noise to less than 75 dB(A) during day time and 70 dB(A).

6. The Industry shall abide by directions given by Hon'ble Supreme Court. High Court, National
Green Tribunals. Central Pollution Control Board and Uttar Pradesh Pollution Control Board for
protection and

safeguard of environment from time to time.

7. Prior to abstraction, project shall obtain a No Objection Certificate from Central Ground Water
Authority before abstraction of ground water. The Unit shall install Piezometer for measurement of
ground water level and the data generated from Piezometer will be provided to the SPCB and CPCB
on monthly basis.

8. The industry shall provide adequate arrangement for fighting the accidental leakages/discharge of
any air pollutant/gas/liquid from the vessel, machinery etc. which are likely to cause fire hazard
including environmental pollution.

9. The industry shall adhere to general standards terms and conditions of Water/Air Acts and
compliance of Environment standards as per Environment (protection) Act 1986.

10. In case of violation of above mentioned conditions or any public complaint the consent shall be
withdrawn in accordance with law.

11. The Industry shall establish any air pollution generating device except 125 KVA D.G set(]1 Nos.)
will be installed with proper Air Pollution Control System as notified in the E.(P).Rules 1986 as
amended.

12. The industry shall only use LPG/HSD only for the use of DG set as fuel no other fuel is allowed
in industrial process.

13. The Industry will submit the License of the concerned Department as applicable within 01
Months.

14. The Industry shall submit first compliance report with respect to conditions imposed within 30
days of issue of this permission.

15 The proponent shall obtain Consents for Operation from UPPCB, as required Under Section
25;-’26 of the Water (P & C of P) Act 1974 and under Section 21/22 of the Air (P&C of P) Act 1981
before

commencement of the activity including trial production.

16. Unit shall submit the land use certificate within 03 month from the date of issue of this certificate
and will only start the installation of the industry after obtaining land use certificate otherwise this
CTE will be revoked with immediate effect.

17. The composting facility shall not be located within 300 m from the nearest dwelling and 100 m
from any well or water course.

18. All other wastes such as iron filings, waste oils, transformer oils, batteries &other E-Waste
should be recycled using registered vendors.

19. The daily logbook record of the Liquid manure produced by the unit shall be maintained.

20. Plants use following types of scrubbers:

(a) Iron chelating based for H2S removal.

1.All Waste streams coming from plant should be suitably treated & recycled/reused. In no case,
Efflunet enters water body.

(b) PSA for CO2 removal

ii. Height of exhaust gas chimney to be raised to 3m above the roof at least. %/
(C) Water scrubber for CO2 and H2S removal.

ini. Effluent generated which is high in acids should be neutralized by using suitable method & then
disposed off after meeting the notified effluent discharge norm.
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21. Solid manure may be converted to PROM (Phosphate Rich Organic Manure) organic Potash
fertilizer, Organic silica fertilizer Etc.

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 27/05/2023 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.

« Digitally signed

Pan ka by Pankaj Yadav

Date
Yadav 535 %
Regional Officer

Dated:- 27/04/2023
Copy To -

« Digstaily signed

CEO 6 ; UPPCB, Lucknow. Pankaj by Parial Yaday
Yadav 555w
Regional Officer



606

UTTAR PRADESH POLLUTION CONTROL BOARD
Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppch.com, Website: www,uppch.com

Validity Period :30/10/2024 To 31/12/2027

Category : GREEN Application Id : 28491598
Rel No. - Dated:- 30/10/2024
223173/UPPCB/Gorakhpur(UPPCBRO)/CTE/GORAKHPUR/2024

To.

Shri SUDHIR CHELAWAT

M/s PM PROIJECTS AND SERVICES PRIVATE LIMITED

KHASRA NO. 1144, RAKBA 0.84 NOUSAD BARIYA TOLLA , GORAKHPUR
.GORAKHPUR,273016

GORAKHPUR

Sub:  Consent to Establish for New Unit/Expansion/Diversification under the provisions of
Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention
and control of Polution) Act, 1981 as amended.

Please refer to your Application Form No.- 28491598 dated - 04/10/2024. After examining the
application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance

of following conditions :

l. Consent to Establish is being issued for following specific details :
A- Site along with geo-coordinates :
B- Main Raw Material :

Main Raw Materia_l Details
Name of Raw Material Raw Material Unit Name Raw Material Quantity
Dead Animals Metric Tonnes/Day 12

C- Product with capacity :

Product Detail

| Name of Product Product Quantity
Ash from Disposal of Dead Animal- 18.25 18.25
D- By-Product if any with capacity :
By Product Detail
Name of By Product Unit Name Licence Product Install Product
Capacity Capacity
Ash from Disposal of | Metric Tonnes/Day 18.25 25
Dead/Animals J
2. Water Requirement (in KLD) and its Source :
Source of Water Details
Source Type Name of Source Quantity (KL/D)
Ground Water (within Bore Well 5.0
premises)

‘d

Quantity of effluent (In KLD) :
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._l!:_l'ﬂ_lll:ly_l_)ulnlls_ _

~Source Consumption

______ .(Iu_;mlil_y (KIJ!))—_ o

Others(Washing) 5.0 |

-'ucl_uscd in the cq.ll_iPll‘lL‘_-lﬂNl_L‘ll‘il-‘ICl‘}' Name and Quantity (per day) :
Fuel Consumption Details

i Fuel I Consumption(tpd/kid) l Use

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.

Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 31/12/2027 to the Board.

Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Specific Conditions:

I. This CTE is valid for M/S PM PROJECTS AND SERVICES PRIVATE LIMITED, KHASRA
NO. 1144, RAKBA 0.84 NOUSAD BARIYA TOLLA, GORAKHPUR for Animal Waste
Crematorium of Dead Animal Plant capacity- 1000-1500 Kg/Hour.

2. Industry shall Developed Proper Green Belt in the premises as per the provision of the Govt.
Order issued for plantation by the Govt. of the U.P. Gazat notification.

3. The industry shall provide/installed Septic Tank and Soak Pit for the Treatment of the Domestic
Effluent Generated from the Premises.

4. Industry shall be not allow to generate/disposed of any polluting industrial effluent from industrial
premises.

5. No any adverse effect shall be occurred by installation and operation of the unit.

6. No any fuel shall be used in any Manufacturing or any subsidiary process accept Diesel oil for
D.G. Set only.

7. Industry submit land use paper with in two months.

8. Industry shall obtained C.T.O. (air and water) before operation.

9. Industry shall installed rain water Harvesting system to conserve ground water.

10. Industry shall comply the provision of Water (Prevention and Control of Pollution) Act. 1974 as
amended 1978 and Air (Prevention and Control of Pollution) Act. 1981.

I'1. Industry shall be ensure to proper disposal of waste/solid waste generated from unit in the
premises.

12. This C.T.E. shall be revoked or cancelled in case of any valid complain received to this office
against the industry.

|3. Separate C.T.E. shall be obtain from U.P.P.C.B. in case of capacity enhancement, expansion or
any changes in this C.T.E. Issued.

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 30/11/2024 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.
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Copy To -

CEO 6 : UPPCB, Lucknow.
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AJEET Outaly signed
KUMAR  Kimias suman

Date: 2024.10.30

S UMAN 114%13 +05'30'
Regional Officer

Dated:- 30/10/2024

AJEET Digitally signed

by AJEET

KUMAR  KUMARSUMAN

Date: 2024.10.30

SUMAN 11:49:34 +05'30°
Regional Officer
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IN pursuance of the provisions of clsusé (3) of Article 348 of the Constitution, the Governor is
pleased (e order the publication of the following l‘.ngjnh translation of notification no. H0S6/X-7-18-
il nckoow) 18, dated Jnly 15, 2018:

No-10S61X-7-18:29 (Lucknow)-18
Dated Lucknow, July 15, 2018

In excrcise of the powers under sections GA, 7,12, and 13 A of the Uttar Pradesh Plastic and
wiher Non Bindegradable Garbage (Regulation) Act, 2000 (U.P. Act no. 29 of 2000). the Governor is
pleased to,

(n) prohibit in areas falling in a Nagar Panchayat, Nagar Palika, Nagar Nigam or Industrial
Fownship of the «ale constituted under Article 243Q, he use, manufacture, sale, distribution,
storage, transport, import or export of plastic. carry pagt of thickness less than SO microns and
disposable plastic carry bags of (hickness 50 microns or above not having the name and
registiation number of manufacturer with cffect (rom the date of the publication of this
notification in the Gazefte.

(b) prohibit in arcas falling in a Nagar Panchayat, Nagar Palika, Nagar Nigam or Industrial
Tovwnehip of the state constituted under Article 243Q, the use, mm';nfnclwc. sale, distribution,
storape, taneporf, import of export of cups, glasses, plates, spoons, tumblers, ete. made up of
plastic or thermocol disposable after one time use with effect from August, 15, 2018.

(<) prohibit in areas falling in o Nagar Panchayat, Nagar Palika, Nagar Nigam or Industrial
I owvnship of the state constituted uoder Adficle 243Q, the use, manufacture, sale, distribution,
sterage, transport, import or export of all kjpdi of disposable plastic carry bags with effect from
October, 2, 2018,

() confer sneh powers and dulies of Local Authority as provided in the Act on the following
officers in the areas of their jurisdiction:-

(ir All the Districe. Magistrates, Additional District Magistrates and  Sub-Divisional

Magistintes in Uttar Pradesh.

(1) Al Municipal  Commissioners, Add.lliunll Municipal Conunissioners, Execulive

Officers, Zomal Officers, Sanitary Inspectors (with permission of Municipal Commissioner and

Laccubive OfTicers espectively) of the Urban Local Dodies In Ultar Pradesh.
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P GAZENTE OF INDIA CEX TRAORDINARY [raren 11 Sie ¥yl
MINISTRY OF ENVIRONNENT, FOREST AND CLIMATE, CHANGE,
NOTIFICATION
New Delhi, the 12th August, 2021

GAR.STIE). Whereas the deafl rules 1o amend the Plastics Waste Management Rules, 2016,
were publishied i the Gazette of India, Extenordinary, dated the | Hth March, 2021 vide notification number
GSROTY (1), mviting objections and suggestions from all persans likely to be affected therehy within a
perod of sinty days from the date copies of the Gazelle containing the said draft rules were made available
te the public:

And whereas, copies of the Gazetie containing the said dralt rules were made availuble 1o the
public on the Hith Mareh, 20215

And whercas, objections and suggestions received within the aforesaid period have been duly
considered by the Central Government;
Now, therefore, in exercise of the powers conferred by sections 6, 8 and 25 of Environment

(Protection) Act 1986, (29 of 1986), the Central Government hereby makes the following rules to amend
the Plastic Waste Management Rules, 2010, namely :-

I (17 These rules may be called Plastic Waste Management (Amendment) Rules, 2021,

C‘ (2) They shall come into force on the date of their publication in the Official Gazette.

-

2. In the Plastic Waste Management Rules,2016 (hercinafter referred to as the said rules), in rule 2,
in sub-rule (1), after the word “Importers”, the words, “brand-owner, plastic waste processor (recycler,
co-processor, ete.)” shall be inserted.

3. In the said rules, in rule 3,

(i) after clause (n), the following clause shall be inserted, namely :-

*(na) “Non-woven plastic bag” means Non-woven plastic bag made up of plastic sheet or
web structured fabric of entangled plastic fibers or filaments (and by perforating films)
bonded together by mechanical or thermal or chemical means, and the “non-woven
fabric” means a flat or tufted porous sheet that is made directly from plastic fibres,
molten plastic or plastic films;’'

(i1) after clause (q), the following clause shall be inserted, namely: -

‘(qa) “Plastic waste processing” means any process by which plastic waste is handled for
the purpose of reuse, recycling, co-processing or transformation into new products;’

(iii) after clause (v), the following clauses shall be inserted, namely: -

( ‘(va) “Single-use plastic commodity” mean a plastic item intended to be used once for the
same purpose before being disposed of or recycled;’

‘(vb) “Thermoset plastic” means a plastic which becomes irreversibly rigid when heated
and hence cannot be remoulded into desired shape;’

‘(ve) “Thermoplastic™ means a plastic which softens on heating and can be moulded into
desired shape;’.

4. In the said rules, in rule 4, -
(a) in sub-rule (1)~

(i) for the words “importer stocking”, the words “import, stocking™ shall be
substituted;

(i1) in clause (c), for the words “fifty microns in thickness™ , the words, figures, letters
and brackets “seventy five microns in thickness with effect from the 30™ September,
2021and one hundred and twenty (120) microns in thickness with effect from the
31* December, 2022" shall be substituted;

(1i1) in clause (h), after the words, “carry bags", the words “and commodities™ shall be

inserted;
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vy i clase (hy after the wards, “compostable plastic carry bags™. the words “or
cotmodities or both™ shall be mserted,

(V) alter clanse (). ollowmy clause shall be msened, namely: -

T non-woven plastic carry bap shall not be less than 60 Gram Per Square Meter (GSM)
with etteet from the 30™ September, 2021,

() adter sub-rule (1), the following sub-ules shall be inserted, namely:-

“(2) The manufacture, import, stocking, distribution, sale and use of fullowing single-
use plastic, meluding polystyrene and expanded polystyrene, commodities shall be
prohibited with effeet from the 1™ July, 2022:-

() car buds with plastic sticks, plastic sticks for balloons, plastic flags. candy sticks,
1ce-cream sticks, polystyrene [ Thermocol] for decoration;

(b) plates, cups, glasses, cutlery such as forks, spoons, knives, straw, trays, wrapping or
packing films around sweet boxes, invitation cards, and cigarette packets, plastic or
PV banners less than 100 micron, stirrers.
(3) The provisions of sub-rule (2) (b) shall not apply to commodities made of
compostable plastic.
(4) Any notification prohibiting the manufacture, import, stocking, distribution, sale and
usc of carry bags, plastic sheets or like, or cover made of plastic sheets and multi-
layered packaging and single-use plastic, including polystyrene and expanded
polystyrene, commoditics, issued afier this notification, shall come into force after the
expiry of ten years, from the date of its publication”.
5. In the said rules, in rule 5, in sub-rulc (1), in clausc (d), for the figures 20007, the figures
*2016" shall be substituted.

0. In the said rules, in rule 6, in sub-rule (2), after clause (a), following clause shall be inserted,
namely: -

“(aa) cnsuring that the provisions of these rules, as amended, are adhered to;".

7. In the said rules, in rule 7, in sub-rule (1), after clause (a), following clause shall be inserned,
namely : -

“(aa) cnsuring that the provisions of these rules, as amended, are adhered to;".

8. In the said rules, in rule 9, in sub-rule (1), after the words, “local body concerned™, the words “as
per guidelines issued under these rules from time to time” shall be inserted.
9. In rule 11, sub-rule (1), —

(i) after the words “plastic carry bag”, the words, “plastic packaging™ shall be
inserted;

(ii) in clause (a), after the word “manufacturer”, the words “producer or brand-
owner” shall be inserted, and after the words “carry bag”, the words “and plastic
packaging used by the brand owner” shall be inserted;

(ii)in clause (b), after the words “multilayered packaging”, the words “excluding
multi-layered packaging used for imported goods™ shall be insered:

(iv)in clause (c), after the words “name and certificate number™, the words “of
producer” shall be inserted.

10. Inrule 12, -

(1) in sub-rule (2), after the words “waste generator,” ,the words “restnction or
prohibition on" shall be lnscncd

(ii) in sub-rule (3), after the words “waste generator,” ,the words =
restriction or prohibition on" shall be inserted.
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& In risle 13, in sub-rule (1), alter the worde “Vipgoms Daepiled g ctaemined e srgeeds oo thin owidesd
frollutien Control Board™ shall be mnsented
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21— ol Wi 9,46,22,190 7,33,18,093| 16,79,40,283
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IR o W | AAw S Wie | anaide Ad S
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1 2 3 4
1—1 TEIPR 3,57,92,587 1,38,47,147 4.96,39,735
1—2 TADY 3,51,12,909 1,33,85,602 4,84,98,512
1—3 Hav IR 13,08,034 2,49,605 15,57,639
1—4 Qa1 AR (Wfdw arl) 0 0 0
1—5 gafaa wee= o (W 299) 1,22 840 0 1,22,840
- 7,23,36,371 2,74,82,355 9,98,18,726
2— fsmgE | Iy 40,42 572 18,70,283 59,12,855
3—1 JATET WA o e 0 0 0
32 SIS /WEe WA o1 e 47,86,891 62,77,455 1,10,64,346
3-3 ARGl @ ¥4+ Py | I 7.780 0 7,780
4— TEEN YD 13,30,800 8,84,032 22,14,832
5—1 ¢a WUS ¥ Y 0 1,52,500 1,52,500
5—2 fos wafy @ U | ™ 0 0 0
53 T Y 6,42,050 71,000 7.13,050}~
l6— RfY=1 wo=t & fash | am 0 0 0
7—1 9@ GOPROT/ AATHIIRYT e qeb 31,83,000 15,71,500 47 54,500
7—2 #rT fAe g 0 0 0
8—1 TG oI | A 2,06,160 78,430 2,84,590
Jo=2 T e | I 86,87,196 7146093  1,58,34,189|~
9— UTHI | AT 0 0 0
10— HoaT AR | 31y 2,000 2,000 4,000
11— Ge® So@ &g goo (P famr) 2,21,315 0 2,21,315
11—2 SDERN BT ToNHI Yeb 4,98,500 3,85,400 8,83,900
11—3 ffaaT a3 @ fam /—<vsh | A 13,97,939 10,13,250 24,11,189
11—4 #19 YR geb 10,550 5,375 15,925
12—1 ool fa@r | 3 92,955 64,204 157,159
12—2 Ol Ha Yoh 1,00,300 30,665 1,30,965
12—3 TSF S &g Yed(ErAdr fam) 45,756 11,970 57,726
12—4 Hel AeERT / Hia |qETE | A 52,000 43,000 95,000
13— W Yo 82,300 39,900 1,22,200
14— W aﬁ?ﬂ'{ ﬂ‘&ﬁ 200 0 200
15— args g ged 0 0 0
16— farT Sy /7l B faa | I 1,000 1,000 2.000
7~ Freaa wwi @ fawd /R | A 0 0 0
To_ SRl ® aTEd fPv1d ¥ 3 26,000 0 26,000
o= orieve @ I 22,06,563 12,88,404 34,94,967|
0— fafdy urfeat 18,75,282 1,56,13,409 1,74,88,691
21— & et 69,14,952 2,18,16,734 2,87,31,686
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UTTAR PRADESH

GORAKHPUR (M. Corp)

SS 2024-2025 Award
Safaimitra Surakshit Shehar Rank 3

National Ranking State Ranking

Rank #4 (Out of 101) Rank #5 (Out of 14)

City Factsheet
ULB Gensus Code 801160

No of Wards 81

Population (Census 2011)

GFC Star Rating 5 Star

ODF Certification

ULB Performance
Coertification (Max Marks: 2500) SS 2024-25 Final Score (Max Marks: 12,500)

Water+

S8 2024-25 Score (Max Marks: 10,000)

@ Phase 1 Phase2 @ Phase3&4 ® ODF GFC @ Certification @ Swachh Survekshan
10k 9,107.49 1500 13k
Ik [ ] 12k 11,278.00
_ 1200.00 1k
8k 1200 11000 10k
6,719.34 j
7K — 6.066.81 2 ::-
6k =S 900 832.94 7,142.00
u 777.69 iy 6,455.00
Sk k
Gk
4k 600 Sk
3k 2%
2k 300 :t
. 116.4
" - - " .
o 0 5 (= im—i

ULE Score State Avg Mational Avy ULD Score State Avg Mational Avg ULB Score State Avg National Avg

CITY REPORT CARD

Waste
generation vs
processing

Door to Door
Collection of
waste

Remediation of

Dumpsites

Source

Segregation

91%

Cleanliness of
Residential
Areas

100%

83%

Cleanliness of
Market Areas

100%

93%

Cleanliness of
Water Bodies

100%

0%

Cleanliness Of
Public Toilets

55%

GORAKHPUR (M. Corp) - (801160)
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STAR RATING CERTIFICATE
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SWACHH BHARAT MISSION-URBAN 2.0

This is to certify that city of

Gorakhpur

of the State Uttar Pradesh has been certified

(17.07.2025 - 16.07.2026)
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